191 Matter under Rule 877

SHRI SHAHNAWAZ KHAN: During
the early hours of 21 April, it was ob-
served that the pressure had fallen
very low, Immediate steps were taken
to locate the actual spot where the in-
cident had taken place. It was found
that a quarter inth whole had been
drilled in the pipeline. On the spot were
foung some chisels, and hammers and
obviously somebody had done it.

SHRI INDRAJI GUPTA: what is the
thickness of the pipeline?

st wa el 97 foear oA &
dis q1 a1 HiT Al

SHRI SHAHNAWAZ KHAN: It 1s
generally below the ground. Accord-
ing to information available to me, the
spot is 17 km from Asansol in the di-
rection of Calcutta. The loss of crude
oil is estimated between 11 and 15
kilolitres, not 300 kl, The cost if it
would be between Rs. T000 and Rs.
10,000, We do not know whether any
iankers were used but it is unlikely
that any tanker was used for this pur-
pose. Anyhow we have lodged a re-
port with the police immediately and
the police are taking necessary steps.
They have already posted police pic-
kets on the spot and they are patrol-
ling the line to ensure that there is
no recurrence of this trouble,

stag femd . e aamr & f5
& fggar s ¥ 3gv arar A1 ar

o WA /i ZH TiT UL A
GATA §T 9 Al 24
MR. SPEAKER: Later on you should

come with some more information on
this,

iﬁﬂﬂ_ﬁ‘lﬂﬂ": AaY WA AT
T I3 TR G W qaAe T A |

MR. SPEAKER: I have alrcady ask-

*Moved with the recommendations of
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ed has that when more detailed infor-
mation is available he should come.

SHR] SHAHNAWAZ KHAN: What
more information, Sir? I said that the
pipe was underground.

MR. SPEAKER: Members are exer-
cised about this When the result cf
the enquiry cumes before you you can
give more information at a later stage.
When an enquiry Is made new facts
may come to your notice; you may
share them with the House,

SHRI SHAHNAWAZ KHAN: Cer-
tainly, Sir. But for the information of
the hon. Members I should like to
say that the pipe was underground; it
was dug up. The thickness of the pipe
1s quarter inch.

SHRI INDRAJIT GUPTA: The dia-
meter of the hole is also quartey inch?

SHRI SHAHNAWAZ KHAN: Yes.
13.39 hrs.

*DEMANDS FOR GRANTS, 1974-75—
Contd.

MinisTrY oF DEFFNCE

MR SPEAKER: The House will now
tuke up discussion and voting on De-
mand Nos, 18 to 23 relating to the
Ministry of Defence for which § hours
have been alloted,

DemaND No. 18—Minisiry of Defence
MR. SPEAKER: Motion moved:

“That a sum not exceding Rs.
1,24,39,000 on Revenue Account and
not exceeding Rs. 20,94,35,000 on
Capital Account be granted to the
President tv ocmplele the sum neces-
sary to defray the charges which will
come in course of payment during
the year cnding the 31st day of
March, 1975, in respect of ‘Ministry
of Defence'.”

DEmMaNp No. 18—Defence Services—
Army

MR. SPEAKER: Motion moved:
“That a sum not exceeding Rs..

— i

the President.
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10,32,02,18,000 on Revenue Account
be granted to the President to comp-
lete the sum necessary to defray the
charges which will come in course of
payment during the year ending the

318t day of March, 1975, in regpecl
of ‘Defence Services—Army'.”

Dmanp No. 20—Defence Services Navy
MR. SPEAKER: Motion moved:

“That a sum not exceeding Rs.
981 17,01,000 on Revenue Account be
granted to the President to complete
the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1875, in res-
pect of ‘Defence Services—navy'.”

DemAND No 21—Defence Services—Air
Force

MR SPEAKER: Motion moved:

“That a sum not exceeding Rs.
319,08,31,000 on Revenue Account be
granted to the President to complete
the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 81st day of March, 1975, in res-
pect of ‘Defence Services—Air
Force’.”

Demanp No. 22—Defence
Pensions

MR. SPEAKER: Motion moved-

Services—

“That a sum not exceeding Ra
03,75,83,000 on Revenue Account be
granted to the President to complete
the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1975, in res-
pect of ‘Defence Services—Pen-
gions'."”

Demanp No. 23—Capital
Defence Services,

Outlay on

MR. SPEAKER: Motion moved:

*That & sum not exceeding Rs.
1,07,80,41,000 on Capital Account be

508 LS—7.

granted to the President to complete
the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1975, in res-
pect of ‘Capital Outlay on Defence
Services'!

Hon. Members present in the House
who desire to move their cut motions
may please do so.

SHRI BHOGENDRA JHA
nagar): | beg to move:

(Jai-

“That the demand under the head

Mimstry of Defence be reduced to Re.
l ”

[Failure to increase the propor-
tion of promoted officers equel to
those of the directly recruited officers

in the Indian Armed Forces. (1)}

“That the demand under the head

Ministry of Defence be reduced to Re.
1'"

[Failure to democratise the struc-
ture, functioning and internal living
of Armed Forces by creating more
fraternal conditions between the offi-
cers and jawans.(2)]

“That the demand under the head
Ministry of Defence be reduced by Rs.
100.”

[Need for immedutely increasing
the salary and dearness allowance of
the Armed Forces particularly of
jawans to totally neutralise the rise
in cost of living.(3)

“That the demand under the hsad
Ministry of Defence be reduced by Rs.
100.”

[Need for haming comon mmess,

playgrounds and cultural actitities

for jawans and owcers to creat more
affinity (4)]

SHRI R. R SHARMA (Banda): 1
beg to move:

“That the demand under the head
Ministry of Defence be reduced to Re.

l "

[Failure to arm the defence fore-
es with nuclear weapons.(5))
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“That the demand under the head
Ministry of Defence be reduced by Rs.
Im.n

[Need to increase the salary of

armed forces personnel particularly
of 1awans due to high price risc.(6) |

“That the demand under the head
Ministry of Defence be reduced by Rs.
100"

[Inudequute dict allowance for
boys of the Saimk School, Kunjpura,
Karmal resulting 1  stravation and

poo. health o boys (9)]

“That the demand under the head
Mumstry of Defence be reduced by Re
lm'u

[Need to revise pay scales of tea-
chers of Sainik Schools (10)]

“That the demand under the head
Ministry of Defence be reduced by Rs
am-ll

[All round deterioration in the
working of Sainik Schouls.(11)]

“That the demand under the head
Ministry of Defence be reduced by Rs
100."

[Need to tone up the efficiency of
Sainik Schools.(12)]

MR. SPEAKER. The cut motions are
also before the House. Shri Samar
Mukherjee.

SHRI SHMAR MUKHER./EE
rah): There is no Minister,

(How

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRIJ. B
PATNAIK): I am here; the hon, Mini.
ster will be voming in a few minutes.

{Intem uptions)

1340 hrs.
It D¥suty SPEAKRER 1 the Chair)
PROF. MADHU DANDAVATE

(Rajapur) Regarding the procedure, 1
want to neek a clarification. We have

APRIL 25, 1974

D.G., Min. of Defence 196

gwven notices regarding the atrocities
committed. ...

MR. DEPUTY SPEAKER. We do
not go back to that.

PROF. MADHU DANDAVATE: 1
want to raise a procedural point,

MR, DEPUTY-SPEAKER:
should have raised it before

PROF MADHU DANDAVATE: 1
ain not raising the issue.

You

MR. DEPUTY-SPEAKER: 1 can
permit if 1t relates to this item but not
fo any other item.

PROF. MADHU DANDAVATE 1
rn nol rarsing that issue at ali

MR DEPUTY-SPEAKER' If it is
relating to this item, T am prepared (n
listen

PPROF. MADHU DANDAVATE: Why
do you put down those who respect the
rulea?

MR DEPUTY-SPEAKER: If it is
a procedural point relating to this
particular item, 1 am prepared to lislen
to you. But, when you want to raise
something else, a matter which is al-
ready over, it become irregular,

SHRI H N MUKERJEE (Calcutta—
North-East)- I just wanted to find out
from you, whether you had any intl-
mation from the Minister of Defence
that he was unable to be present to
begin with. This kind of thing has
been going on from month to month
in this paiticular Parliament, over and
over again  The Chair should do
something to put this d>wn and ensure
that the Minister is here Thoy are in
a posltion to anticipate, if the prog-
ramme is delayed, and they should be
here

MR DEPUTY-SPEAKER: I think
Mcembers have already expressed their
unhappiness in very clear and very
strong terms. There is no necessity
for me to add anything more,
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PROF, MADHU DANDAVATE: Sir,
1 want to raise a point of procedure
to be followed about....

MR, DEPUTY-SPEAKER:
which item?

About

PROF MADHU DANDAVATE: Let
me make it clear that I am not taking
advantage of this change of authority

MR. DEPUTY SPEAKER: You may
take advantage. I am never afraid of
any Member trying to take advantage
of me, because I can take care of
myself.

PROF. MADHU DANDAVATE: 1
would like to mention one point. You
can pass it on to the persons concern-
ed. We have submitted a number of
notices. We have given a number of
notices. Some of the notices relate to
the atrocities committed on weaker
sections. For those of us who want
to observe the rules of the game,
there is no other way. We just keep
quiet. We gave ten or fifteen notices
Fease let us know, what happens
about these notices and at what stage
ecAn-we get up and seek clarifications.
When will you permit us to raise this
issue?

oft wrg formdt (wiw) © & e vy
T W § oY wwarT o gew
1 vy gy wr fawdw oqdar Y
o} ¥ W aAT Y whfET g8 ¥ TS
g T3 ¥ AT few wmmer) W
1o ufawre w1 oY di foar mar & At v
g A AEr JsAT WA 7 Iaw feg
wroen ) wrar ? e aa ¥ i
g AP wrAWT @AY A fem
wY&T ST A ?

MR DEPUTY-SPEAKER: May I
say, In the first place, your raising this
point ftself is highly irregular because
we have already started one business
and you raise samerthing ele in
between, Anyway, I have allowed
you because I do not want you to have
a feeling that T am trying to sup-
presy you I am not here to suppress

anybody With regard to the selection
of these notices, in the first place, I
would hke to say that when the
Speaker' 15 here, he maukes the selec-
tion. and therefore, he 1s the best
person o answer and not I, at the
moment Secondly, the Speaker s
not bound to give any reason because
after all. it 1s his decision, it 15 a
subjective deciston I can only say
that any human being faced with a
large number of notices has to exer-
cise his judement. If a case has
figured in the House more than ones,
naturallv that does not have priority
in relation to a new matter which is
more utgent, which 1s more important.
It 13 a question of subjective decision
You mny question that But somehody
has to take the decision at one tirvie,
and that authority has been given to
the Speaker That is all I can say

PROF MADHU DANDAVATE: 1
was secking a clarfication about the
stage at which we can rmse the issue
by seeking permissjon.

MR DEPUTY-SPEAKER' In the
first place, I would say that it is ir-
regular to raise that issue on the floor
of the House here. At no stage can
you raise it here. You can meet the
Speaker In his chamber and you can
raise it there.

PROF. MADHU DANDAVATE: I
want to know when T can raise it
here, not in the chamber,

MR, DEPUTY-SPEAKER: 1 per-
sonally feel, and I have said it many
times, that our rules in many respects
have become out-dated and out-moded
They were made at a time when our
democracy was elitist. Then the cream
of the country was sitting here, a very
few people and the rest of the
country had mortgaged their con-
science, tliely understanding too, to
these people in whom they had faith.
But now democracy in the country Is
much more real. It has gone to the
grass roots This House does not re-
flect the cream of the natlon, but a
cross section of the nation, from the
most Intellectual people on earth to
the most illiterate and ignorant. This
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House is a reflection of the nation, It
is a barometer of the nation. Whatever
happens in any part of the country
finds its immediate reflection in this
House. This is a living and throbbing
House, which is a true reflection of
this country.

PROF. MADHU DANDAVATE: But
the barometer does not allow the
meroury to rise!.

MR. DEPUTY-SPEAKER: I told you
that the rules are out-moded. If you
are not satisfied with the decision of
the Chair, it is not right for you to
cross-examine the Chair here in this
House itself.

PROF, MADHU DANDAVATE- 1
was seeking a clarification; not cross
examining.

MR. DEPUTY-SPEAKER: I have
given the clarification to you.
SHRI1 SAMAR MUKHERJEE

(Howrah): Mr. Deputy-Speaker, Sir,
this defence budget shows a further
inerease over the provision for last
year. The tendency during all these
27 years has been that year after year
the defence budget is increasing. That
means that more and more of burden
is being imposed on the people. Parti-
cularly when there is no immediate
threat of invasion, when there is no
immediate threat to the security and
integrity of the country, this increase
in the defence budget indicates the
outlook of the Government.

This year the defence budget is
placeq at Rs. 1,915 crores. Last year the
budget allocation was Rs. 1,600, crores
which was revised to Rs. 1,753 crores.
In 1972-73 the budget allocation was
Rs. 1,408 crores which was revised to
Rs. 1,652 crores. So, this year also the
defence budget will not remain limited
to Rs. 1,915 crores; it will increase
still further. This shows the outlook
of the Government. The expenditure
in 1872 was because of some excep-
tional circumstances, because there was
war with Pakistan. At the time of
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the 1972 budget it was stated by the
Government.

“It 18 our earnest hope and en-
deavour that out of the anguish and
apuny of the recent past will emeige
a new spirit of peace and harmony
m this great sub-continent so that
all its 700 million inhabitants can
devote their energies against their
common enemies of hunger, want,
disease and exploitation nf man by
man.”

Now. this 18 compleitly forgotien.
This whole background in which this
budget was placed in 1972 is not the
same today. In the Report presented
this year it is admitted that the situ-
ation hag improved. The very first
sentence of this Report says:

“The yvear 1973 saw further con-
solidation in the process of deten-
te between the USSR and USBA."

It 15 also admitted in the Report om
Page 3;

“During 1973, there was a gene-
ral reduction of tension along the
Indo-Pakistan order and except for
stray incidents of firing and croe-
sing of the line of control by the
Pakistani troops or by dtilllnl.'
there was no major incident or
clash between the troops, and fhe
situation remained quiet.”

There has been further improve-
ment ip the situation after both the
Simla and Delhi Agreements and,
after the recent agreement, both the
Foreign Minislers and other Gowvern-
ment spokesmen have come out
openly with a statement that this Is
an agreement on the decision of
which the prisoners-of-war iransfer
has taken place after the recognition
of Bangladesh by Pakistan. Actually
this agreemen{ has created a basls for
longstanding normalisation of the
situation ang peace in the sub-con-
tinent.

So, the gituation is such where, no
such huge expenditure for defence
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is necessary., On the other hand, our
economic situation hag further wor-
sened. The galloping price rise, the
mounting unemployment and the
failure in industrial production de-
mand more and more concentrated
attention and more and more invest-
ment to help the economy. Even in
this background, the defence expen-
diture hag been increased.

Some attempt has been made in
this Report to give justification to a
further increase in defence expen-
diture. It is stated on p. 10:

“In the interest of realistic plan-
ning it i3 not correct to adopt the
dichotomous view which envisaged
defence and development as mutu-
ally antagonistic.”

In conditions of today, both environ-
mental conditions angd conditions in-
side the country, the situation de-

What is the implication by alloting
more money for defence? That
means for any extra expenseg for
defence, the people are to bear the
beavy burden of taxation. It implies
further inflation; it implies further
deficit financing. Its further implica-
tion is rise in prices. Instead of price
rise being checked, it gets further in-
tengified, The people’s discontent is
bound te arise against it. The logic is
that the entire defence machinery
and apparatus will be used to sup-
press the discontent of the conumon
man. More and more, you will have
to approach American imperldism
for more aid and loan, That

nieans
further dependence on  imperialist
ald, I* omeans, gradually, your
subservience to the imperialist

pressure. Your. internal policies and
external policies also will be influem-
ced by that, This is the position now.
That is why, Mr, Chavan has gone

to attend the International Monetary
Fund meetings to beg more aid from
the imperialists. Now you are hob-
nobbing with American imperialiom
to get more aid.

In the Report there have been
some arguments to justify the ex-
penses; they have explained that, in
order to determine the Defence needs
and requirements, we will have to
judge the strategic environment, and in
the case of assessment of strategic
environment, arguments have been
advanceq that the measures to
counter the frontiers are not limited
to north only; they are to be taken
on the southern frontiers also,
and in that connection the Report
has mentioned the new naval base,
Diego Garcia. My question is whe-
ther taking steps to counter the
American new naval base in Diego
Garcia by strengthening our defence
measures is the proper way or mnot.
Another argument that hag been
given is that America Is giving arms
to Iran, Pakistan and soms other
Middle ©East countries. Another
argument that has been given
is that China is advancing in
its armed strength, it is expanding
its armg production, they have tes-
ted even thermonuclear weapons
whose power and capacity is bigger
than ever before. Our point ig that
because the international situation
is now more and more towards de-
tente and the conditiong in the sub-

continent are more helpful for
normalisation of relations, including
relations with China and also con-
sidering the fact that our entire in-
ternal economy is facing a terrible
collapse, this extra allotment for De-
fence is just a contradiction to or not
in conformity with the policy decla-
red by the Government. By taking
counter measures you cannot prevent
American  imperialism beeause In
Diego Garcia they are developing
not only a naval base but also an air
base and giant B-52 bombers will
be stationed there. That is why they
are expanding their runway and are
taking other mm'uru The Seventk
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Fleet and the Kitty Hawk with nu-
clear warheads are being mebilised
there. You cannot counter thnt with
defence measures. In that case, you
will have to take the stand of joirung
the nuclear club, This Diego Garcia
base has been opposed by all the lit-
toral States. All the non-aligned
countries have opposeq it, The UN.
also have passed Resolutiong against
this declaning the Indian Ocean to bé
a zone of peace. Your main task
should be not to prepare for further
tewive measures b counter Diego
QGarcia or to counter China but to
put a tremendous pressure against
American imper.alism which is the
real enemy of the whole people,
including the people of India and of
the entire sub-continent, so that
they are forceq to withdraw. Oppo-
sition to the formation of this naval
base has been found even inside
America, It hag appeared in the press
that even the British Government,
after the new elections, have started
rethinking whether they will grant
this to America or not.

14 hm.

All the littoral States have opposed
it. In to-day's paper I saw fhat even
the ruling Party of Pakistan has op-
posed this naval base at Diego Gar-
cia. China and all other countries
who are interested in maintaining
the Indian Ocean as a zone of peace
are also equally opposed to it. Seo,
your main policy shoulgq be to
mobiligse this world opinion and force
America to withdraw from  Diego
Garcla. Instead of that you are pla-
cing arguments that because Ame-
rica is developing a base, that is why
our defence expenditure should be
increased, It is a strange argument.
You are driving the country fur-
ther towards chaos and crisis. No
defence measures can be stren-
gtheneg if the economy collapses and
it the Government takes the path of
placing more and more burdens on
the \ommon masses 1o defend thie
system ot exploitation and to defend
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the monopolists ang vested interests.
The more the aid you are getting
from the American imperialists and
the more the money Americang in-
vest i India, the greater will be tae
interference by American imperialist
i India. That 1s why more and more
the Indian Government is defending
the vested interests, So we are tota-
lly opposed to this policy.

I want to mention about some of
the demands of the employees., There
s a great discontent among the em-
ployees, particularly, of Defence
Production units and since the publ-
cation of the Third Pay Commus-
sion's award, they have demanded
that the discrimination against them
shoulq be removed and they demand
need-based minimum and also parity
with the public sector which is 8
common demand along with  the
Railway workers, and 1 am not men-
tioning that, but there are some
specific demands. One is job  eva-
luation and for that the demand i
that the Government should set up
an expert committee. Though in
principle the Government has  ac-
cepted 1t, the committee has not yet
been set up. The technical people in
Defence Production want that in that
committee  their representative
should also find a place,

The ex-Servicemen have demand-
ed that on 18th of December after Dacca
fell the Prime Minister made @
statement on the floor of the House
that for ex-Servicemen a Bill wil be
introduced in the House so that they
can get proper jobs after retirement
But that Bill hag not yet come. That
has not been introduced.

There is a report that the Govern-
ment is thinking of placing orders
for vehicles—Mr. Shukla, you must
listen to this that insteag of the
usual order of 500 wvehicleg per
month, the order placed on the
Jabalpur vehicle factory is only for
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200 vehicles. The employees fear that
the order 1s being passed on to pn-
vate Companies, particularly, Telco
and if this ig the situation, then you
are only helping the private mono-
polists who garner huge profits and
the defence employees will be declar-
ed surplus and retrenched. It wall
affect not only the Jabalpur Vehicles
Factory but also other factories be-
cause parts also are manufactured in
varnous other defence production
units, so they will also be affected

There is one scrious grievance of
the officers’ organmization of Hindus-
tan Aeronautics Ltd Nasik Division.
A copy of the memorandum 13 with
me, They have dumanded a h'gh-
power 1nqury commuttee, The
officers with a monthly salary of Rs.
400 get a fixed DA of Rs. 160 and
they have demanded a variable DA.
But the local authorities hove agreed
to increase the DA by Rs 10 only.
The officers have refused to  accept
that and in protest one day they
bx cotteq the pay. That ig the con-
tent of their complant....

MR. DEPUTY-SPEAKER: You may
take it up directly with the Munister.

SHRI SAMAR MUKHERJEE:
The local management retahated.
The next day, when they went to
take their salaries they found that
their salaries wcre being refused to
them till the 10th of December, and
the local shop-keepers were asked
not o give anything on credit to
them, They protested; what they got
was only rude behaviour from the
local administration.

There are other sections of the
employees. .

MR. DEPUTY-SPEAKER This
could have been raised in the form

of Question or under Rule 377. There
are details relat'ng to particular es-
tablighments. Plemse concentrate on
the main issues.

SIHIR] SAMAR MUKHERJEE ] am
concentrating on the main lssues

In the Report it is stated that the
Defence Forces are being used to sup-
pres the strikes and struggles of the
working class. And, in the last strug-
gle, the Territorial Army wasg used
against the loco running-staff And
1t 18 stated in the Report that thus is
one of the achievements of the De-
fence Forces Now in he present
stiike the Territorial Army 1s bewng
called, the Army 1s being called
out to be ready to be employed
to suppress, the raillwaymen's strike.
It this 15 the sort of the new role
which the Defence Forces are called
upon to play, that i1s to suppress the
proples movements, the relations
between the people and the Defence
Forcey are bound to be s rmously
affected and thi: 15 really objection-
able, I shouid say

In the end 1 would suggest that
the pay scales of the lower grades
of all personel of the Defente For-
ces should be ineieased,

The Government's policy in rerard
to strengtheming our Defence Forces
by neglecting the economic condi-
tions of the people must be changed.

DR, H. P SHARMA (Alwar), Mr.
Deputy Spewie, ., 1 support the
Demands for Grants of the Ministry
of Defence for the year 1974-75 which
have been presented to the House

My predecessor put forth the posi-
tion that Defence outlays have been
increasing year by year.

But, 1T would like to put the record
straight by seying that even when
we compare the Budget Estimates of
1974-75 with the revised Budget Es-
timates of 1973-74. the estimates for
tnis year exceed those.of the last
year by only Rs. 182 crores,

And of this amount of Rs 162
crores & major amount Rs 135
crores, to be more exact, wil' be
going towards the impiemenia-
tion of the Third Pay Comn.assion's
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vices.

SL-

So, if we take out this amount of
1s. 135 croves. that leaves us Rs. 27
crores obly, which is the net increase
over the past year's revised Budget
Estimate,

Now, if we take the increase in the

price-index. the rea' position would
be that the actual Budget. Defence
out!zy, for the year 1974-73. would

be lewx than that provided for in the
last year. It is because the price-
index has risen by such a substantial
margin that even Rs, 27 crores cannot
really cope with it

So, these are some of the financial
constraints under which we have got
to examine the present Demands of
the Ministry of Deéfence,

It hag turned out, Sir, thay Planning
for Defence is really an exercise for
‘Planning at Marginal Levels' if 1
may say s0. 1 am not talking about
the present Defence outlay sppecially
but generally speaking the pay and
allowance usually take up about 46
per cent of all the allocations. Rations,
petroleum, oil, lubricants, other mis-
cellaneous items, together with trans-
portation charges accaunt for another
17 per cent.

Added to it is anotlier 20 per cent
for the stores expenditwre. Why 1
am bringing out these figures is {hat
this 75 per cent of the expenditure
under defence is directly tied down,
in proportion to the number of people
employed in the Defence Services, is
an inpealutic demand and it canno! be
reduced. That is the point I wish to
bring to your notice,

Out of the remaining 25 pe; cent.
ther,. =ve other projects which con-
tiuse fiom veapr to vear. They take

« c.oostantial oamount. So, what it
Trealyy swoavil fop any fresh plans and
projects is a very amali poreentage of

it. Among these dorenes constraints
T would like to bring out first, is the
requisite formulation of 5 realistic
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defence  policy, We should have a
correct and precise assessment of the
threat that face this country not only
in to-days context but in the years to
comg also. That means we should
have a concurrent assessment of for-
mulations not only for the present
but for at least the next seven to ten
years.

If we proceed on these assumptions,
one thing is clear. My predecessor
just now went on to say that our
defence does not npeed an outlay of
this magnitude. 1f there is a threat
of war then the only way to avert it
is this, Deterrence is the best policy
i= the best insurance-against any mili-
tary attack. Aggression takes place
when g nation is vulnerable ang the
aggresgor thinks that it is in itg bene-
fit to start a war. -

Coming right down tg what can
then really be the possible threat to
this country, it is this. I go not say
that these impending threats are going
to materialise immediately. We have
to count upon one thing, that it we
feel that the threats materialise, we
must try to think about our defence
srategy, about the simultaneous and
conventional threats from Pakistan
and China I am taking out the nu-
clear part of it—I am just confining
myself to the conver‘lonal threats
from these two sources,

We have entered with the Soviet
Union into a Treaty of peace and
friendship which has come in good
stead. That still is an insurance for
any such  collusien. But, still, it
would be prudent fo,r ug that if we
are faced with a conventional war of
this magnitude, then we must have
the preparedness to face such a situa-
tion on our own. China has to-day
aboul 100,000 men in Tibet. Asg
against that, we have a force of about
ten mountain Divisions.

Sir, China has about 100,000 people
there as against ten divisions that we
have. And a very knowledgeable
expert says that these ien Divisions
should bo enough to provide an ade-
quate shield to cope with if such an
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eventuality should arise. That expert
goes on to say that if the Chinese
force ig Increased to 150,000 we
should, with adequate preparedness,
still, be able to cope with it. That
leaves 15 Divisions out of 25 for fac-
ing Pakistan. I do hot wish to intro-
duce in thig debate any idea that we
are going to have any hostile activity
or resumption of hostile activities
with Pakistan but, still, facts are
facts Especially, in Defence debate,
we must have to think of all possible
ithreats that can materialise,

Then, we are left with about 15
Divisions Pakistan i{s having a force
of the same magnitude facing us.
That really does not give us a very
special safety margin, What do we
do?” 1t means that we must incresse
ths numher of Diviszions which, cer-
tainly, are not sufficient. So, what
we’ can do is fhis, that we should
improve'on the teeth and tail ratio
which is 68:32 stPresent and we
should provide more mobility, more
fire-power and more augmentation of
the water-crossing capability. These
factors can help our 15 divisions to
acquire added capability. Really, if
a war should again materialise, which
we do not hope, and which we do not
wish would materialise, in the desert
warfare,s we must have a good strik-
ing force of armour and we should
have a corresponding air force shield
over us 1 have just mentioned these
things, but I would also like to men-
tion that in any confrontation with
Pakistan, should such a situation
arise, we should not only have good
armour put medfum tanks with water-
crossing capabilities,  self-propelled
guns, fast-moving mechanised infan-
try otc to undertake that task

If w, ook up at thy figures given
in the Demands and the allocations
under the various heads, 1t gives some
kind of an indication about the Min-
istry's thinking, about what it thinks
about thy challenges that the country
cay be called upon to face. We can
very well understand the Ministry's
relurtance or even its difficulties in
giving us more details of how the

amounts or the allocations are going
to be spent exactly, but then this
should provide no cover for woolly
thinking in the Ministry’s echelons.
It would be only right to expect that
even if the Ministry cannot share
more with knowledge this House,
they should at least be clear in their
minds about the kind of challenges
that this country can be called upon
to meet and the plans, including the
long-term and short-term ones, to

meel the threat assessments that they
may project.

I would like to think that the chal-
lenges facing the country shall not be
met by ad hoc solutions or near-
approximations The Ministry must
do exercises ip thinking out and work-
ing out not only the immediate
requirements but also the challenges
that might come in the coming years.
The Ministry’s report gives us an idea

about its planning for- defence, It
says

The plan defines the objectives to
be achieved. Jays down the priori-
ties and the methods for their
achievement, provides a time-
frame within which these cbjectives
can be achieved and estimates the
resources to achieve these time-
bound objectives.”

1 think this is a good definition as
good as any that can be found for a
process of p fd* defence. It
we analyse this part it falls into
three parts. It means that the defence
objectives have to be identified clesr-
1y, it again means that the nature,
magnitude and configuration of threat
has been visualised correctly by the
Ministry. and secondly that the plan
has gspelt out exactly—and that
includes contigency planning also—
what it proposes to do to meet those
threats, of course, within the ambit
of the resources available to us. As
regards identification of defence
objectives, I <hall coma to it a3 we
go a httle further,

MR. DEPUTY-SPEAKER: He wi
not have much time to come to it.
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DR. H. P. SHARMA.: I shall try to
hurry up.

There are some other developments
which have really complicated the
siluation here. There has been a
sizable induction of naval forces, out-
side naval uniis, in the Indian Ocean,;
noticeably those of the United States.
Especiully the United States hag dec-
lared about its intention to put up a
modern nava] base at Diego Garcia,
and this has really complicated the
situation, and this has been done in
the tace ol the UN General Assembly
resolutwns, repecte ! presolntions, and
in the face of almost the combined
voice of all the hiteral States

There are some other retrograde
steps compheating the Indian security
considergtions China 15 still some-
how not reconciled to the new situa-
tion. Even at the tripartite

MR, DEPUTY-SPEAKER: He had
referred to China and Pakistan be-
fore,

DR, H. P. SHARMA: 1 am saying
something else now., The tripartite
agreement was welcomed all over the
world, but it was only China which
somehow had pot come out with....

MR. DEPUTY-SPEAKER: They
have welcomed it now,

SHRI NOORUL HUDA (Cachar):

They have welcomeq it.

DR, H. P. SHARMA: The Chinese
News Agency has again charged us
with still detaining the Pakistani
prisoners of war forgetting that the
agreement was precisely for settling

that matter.

MR DEPUTY-SPEAKER; This
thould be discussed during the debate
on the External Affairs Ministry’s
Demands. What defence implications
are there? .,
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DR. H P. SHARMA: This is the
threat which I have menlioned for
what it is worth nothing.

Talking about Pakistan, we will be
making a serious mistake if we do
pot see the improvement that the
Pakistani forces have made since 1871.
They have changed their system of
command. They have constructed a
series of airfields near the Rajasthan
border. One construining factor with
them, the presence of Bengalis in
their units, is no longer there, These
are some of the factors which the
Defence Ministry must take jnto
account while evaluating or assessing
the threat from that side.

About the Rajasthan part of the
frontier, T would like to make one
submirsion, The border between
India and Pakistan on the Rajasthan
side is undemarcated. It consists of
desert area, There is 8 marked dif-
ferencs botween the two sides of the
border. On thr Pakistan side, they
have been able to use the capal-
waters. They have built cantonments,
They have unde~taken a scries of
lateral road works. But on our side.
there is an entirely different picture,
Should not this country or Govern-
ment look at it from the national
noint of view? Why ghould onc think
that it is the Rajasthan State’s res-
ponsibihitv? This is g responsibiity
directly pertaining to the country’s
security problem. When Government
spend money in Ladakh and NEVFA,
why should we put thig to the Stute's
account here in Rajasthan? Why
should this not be looked at in the

national perspective?

MR. DEPUTY-SPEAKER: With
that issue of a local note, vou must

close.

DR. H P. SHARMA: Anotler
retrograde factor has been the supply
of modern sophisticated arms to our
neighbours.. . .

MR DEPUTY-SPEAKER. Your
reference 10 the tripartite agreement
did the trick. Plcase conclude unless
you want to trke all the time of your
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party, That is between you and Shri
Raghu Ramaiah, -

THE MINISTER OF PARLIAMEN-
rARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): How much time does
he want?

DR. H. P. SHARMA: Another ten
minutes,

SHRI K. RAGHU RAMAIAH: That
is all right.

MR DEPUTY-SPEAKER: It is your
party's time.

DR, H. P. SHARMA: The problem
to which T was gong to draw your
attentiun is  the supply of modern
sophisticated arms to small neighbours
mn the West Asian region. I will
mentiop Abu  Dabhi, for example,
What exactly 1s its population? 1t 1s
less than a hundred thousand.

MR DEPUTY-SPEAKER: lLess than
ten thousand if my information is
correct. They may have as many
Mirages.

DR. H. P. SHARMA: They have 32.
The training of the forces is done by
the Pakistani forces. This kind of
incursion of wmodern sophisticated
arms, where obviously there is mo
need for them, is a thing we must
guard against,

Then there is the question of Iran.
We are building some healthy bridges
with Iran. There is the projected
visit of the Prime Minister coming
up. We do hope that the arms that
have been supplied to Iran, which are
very substantial, will not be misused.

Thinking strategically, we must still
take into account the at least 4 billion
dollars worth of arms have been
negotiated for ar are being bought by
Iran,

As for the threat from Pakistagn, I
would like to quote one statement of
Mr. Bhutta. Speaking before the
People’s Party, he said:

“Some people say that Pakstan
1s weak. But Pakistan will prosper.
It I am alive, we wiull take revenge'.

How much of this 15 rheturic, now
much of i1t 18 & nanguver trom Fus
wmmitment that he would wage &
thousand-year war  aganst s
counuly? One cvan undeistand sviue
viL the compulsions tnal e has
to e this kina o1 language
peiore  his  countiymen.  Bul  lue
thicats  cannot be uisregurded.
They must be taken inlo cou.idera-
tiuli bucause he has repeated himself
divng Liese lnes over and over ugdin.
spreakiog & couple ol monthy beture
he sala tnap the ‘piesent regume  of
Pukistan 15 spending much more on
nulitary preparations for defelice than
either Ayub Khan or Yahya Khan's
Govertiment w1 ithg past Guvllg
reasons fol increase in expenditure he
went on to say. “India had not recon-
clleq itself to the creation of Pakistan
and secondly no other nwtion i the
world has lost so much of termiory.”
lhe wnotive that he attributeg to this
vouutry does not hold water with any
person with a realistic assessment of
toe mtuation. It 16 not in the interest
uf this nation to work for dismember-
ment of Pakistan or damage Pakistan
in any sense. Bui we have been hear-
ang bellicose voices from other gources
ulso, like that of Pakistan Defence
Secretary that they were starting
people’s militia and things like that.
Still 1 sheuld like to think that these
: ‘atements were made more for inter-
r.al consumplion in a situation where
the civilian Government does not find
itself on very sure grounds.

We must also remember that there.
had been significant additions to its
military-strenJdth. They have had TU-
16 bombers and surface missiles from
China. their tank strength has in-
creased They have now four moTe
divisions than they had at the time
of Bangla Desh struggle: two divi-
siong which were there and addition
of two further divisions. These are
very substantial additions to the
strength of Pakistan, But there was
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one welcome development. Whatever
i1t 'may mean yesterday's newspapers
carried a UNI despatch from Islama-
bad wluch went on to say that the
U.S, military base on Diego Garcia
1sland was a threat to the countries of
the Indian Ocean arca. That ig cer.
tainly an advance in Pakistan’s posi-
tion. It this 1s an indication of that
Government's policy and of what they
are gowng to do in the future, this
healthy development must be welcom-
ed

Coming to the requirements of our
three Forves I should like to say that
we should increase the mobility and
fire power of the ground ang airborne
troops of our Army. When we fought
in Bangla Desh our strategy was to
stage a lightning campaign in Bang-
ladesh and fight a defensive war on
the western front. With that chapter
clored changes in our strategy must
be reflected in our perspective plann-
ing. One requirement of our Army
has been discussed in this House again
and again and that is the need of
armoured personnel carrier, The
United States have given to Pakistan
on whatever termg it may be about
300 APC. We do not know how much
we have; but we are interested In
being assured that the Government is
aware of this and that they shall
make adequate provisions for it. I
should like that our Defence Produc-
tion department which has been work-
ing so well should show to the coun.
try that they could come out with a
suitable APC model.

About the Air Force I want to say
thut we have really no bombers, the
type which can tackle the Phantoms
and Mirages, that kind of fighter-
bombers. Our gnat is doing well and
in the coming years we would conti-
nue to depend on it for close ground
support  We are fabricating Mig 21
and 21 M also. which will provide us
with nur interceptor-foree. There is
ane limitation about Mig 21. It s
really an interceptor rather than a
fighter-bomber  We really do mot
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have the lype ol awrcraft we would
need by way of a Deep Penetration
Strike air craft—the DPSA that we
should have. Mig 21 is a good plane
but it is only an interceptor plane, Its
cumbat radius during war time is
supposed to be 100 miles. That cer-
tainly cannot do the job that a real
DPSA would be doing. Sir, there are
s0 muny dirczafls Like Mirage, Jaguar
etc. which can do the job for wus
Perhaps, heie the Soviet Union can
do somcthing. That would also help
us i having ancrafts from the same
country Last month. our Air Chief
Marshul Shri O P Mehra said that
there are no plum lor acquiring deep
sirike aircrafts That means, as of
today, we do not have something
which we 1eally neeq very basically.
1 do not have to say what Pakistan
has, Mirages etc. Their radius of
combat is much more.

Then, 1 would like to mention about
the requirements of our Navy. In
regard to Navy, it was only after the
1971 War that we realised how much
importance it has or what kind of
valuable shield it has heen providing
to u3. But the truth of the matter is,
we really o net have a Navy to
measure up to the tasks or responsi-
bilities which we are entrusting to it
It 15 precisely for this reason, the
Ministry should be very clesr about
the small allocation that they have,
how they are going tp divide the allp-
cation, that is, within the limited
allocation. how they are going to
divide it It is of great importance.
There is the gquestion of providing
replacementa to obsolete sky hawks of
Vikrant. We have been debating this
over ang over again, and yet, there is
no clear answer yet Perhaps Harriers
can replace this I do not know what
are the constraints, whether they are
avallable, whether they are too expen-
sive and we cannot afford it. But,
somehow, Vikrant with the present sky
hawks will certainly not be able to
do justice or undertake the responsi-
bilities which you want to entruet to
it.
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Then, another arm in which we are
lacking, about which we must take
immediate decigion i in regarq to
naval reconnaissance planes. Unless
you exactly know, what is that con-
fronts us in the gcean what kind of
threat is facing you. unless you have
reconnaissance planes, there iz absolu-
tely no way to know what kind of
shield or what kind of defence postures
we can take. All we have to-day is,
we arc employing obsolete constella-
tiong and even they are unarmed.
What does it amount to? Unarmed
slow constellations go out and they
cannot strike. Even if there is a sub-
maring or any hostile naval unit in the
neighbouring watens, they cannot do
anything about it All they can do
is to report back to the naval base
and wait for gsomething 1o be done.
This, certainly, is not the best practice
of waging a modern war.

These are gpome 0f the requirements,
Since you have askeq me to conclude,
I would like to mention just one other
thing namely. defence production. The
Department of Defence Production has
been doing an excellent job and it has
given us confidence with ncreasing
self-reliance. It has gtarted new ways
of thinking asnd has achieved self-
reliance to a great extent. But, there
are other things in regard to which
perhaps the Ministry or the Depart-
ment of Defence Production could do
more. We have been talking about
working out a strike tank for the
1980s. Wpe are told that our Avadi
factory is only working at 50 per cent
of its capacity., Our need for armed
personnel] carriers, our need for tanks,
18 still there. I do not know what are
the constraintr, why Avadi factory
should he working at 50-60 per cent
of its capacity. It is time, we look into
it. There are two or three things
which T mentioned, tanks for the 1880
or advance strike aircrafts. These are
the things on which R&D cen do
something. Some solution has to be
found.

SHRI INDRAJIT GUPTA (Alipore):
Mr. Deputy-Speaker. Sir the first

poiwnt that I would like to-make is, the
Presentation of these Demands by the
Muisiry of Defence ghould have been
accompained, in their report or in any
other appropriate from, by some com-
prehensive statement on what are the
objectives now of our defence policy.
Simply to say that our job 1s 10 defepd
our borders against possible threats
from the North and the West 1s a
formula which we go on repeating
year after year. But, ag other friends
have pointed out already, the situa-
tion today has changed considerably.
The situation, defence-wise is not
what it was in 1948 or 1965 or 1971,
Surcly, there has been some change,
which anybody can understand, espe-
cially after the Bangladesh war,

Aithough the Repory speaks about
the benefits or the fruits of detente
not reaching our country, or our
continent, to the extent to which it
has influenced Europe, I would eay
that thig is an incorrect way of look-
ing at the whole thing. The whele
point is that certainly the currents of
detente have reached our sub-contl-
nent. This is for the first times since
independence that some positive steps
have been taken to normalise the
situation on the sub-continent gnd the
recent tripartite agreement between
India. Bangladesh and Pakistan i3 a
welcome step in that direction, which
everybody hag welcomed.

It is precisely at this moment, when
the possibility of detente has begun
to develop, # is not just an accident
thut the issue of Dicgo Garcia has
come about. So, we must have a
comprehensive outlogk on this pro-
blem. An imperialist power which
hai been routed frum Vietnam, which
suffered a roveorse in Bangladesh when
it tried to intervene with its Seventh
Fleet, it hag come up with its attempt
to have a base at Diego Garcia at this
moment when, for the first time, the
possibility of a normalisation of rela-
tionship and a durable peace on the
sub-continent has begun to appear. T
have no time; otherwise, I could quote
from a long time the various spokes-
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men ot the American administration,
4t the American armed forces,
giving evidence pefore their Congres-
sonal  Committees, who have saud
cleatly whadt 1s the purpose of Diego
Garcia 1 will just quote two or
t'nee examples One 1s US Navy's top
Admiral, E'mo Zumwalt, who told the
«Congress on 20th Maich, that

‘the main reason he wanted to

tonvert the British a toll of Diego
Garcia into a US Indian Ocean
militaly bae was ‘to provide the
ability to influence events in that
area’ and ‘the capability fo deploy
our military power in the region is
an essential element of such influ-
ence’ "
He said 1t clearly Then ]I come to the
testimony of the State Department's
Director of Bureau of Political-Mili-
tary Affairs, Seymour Weiss On the
6th March he said before the Sub-
Cummittee of the House of Represen-
“tatives:

“In our judgement, a US presence
in the Indian Ocean should contri-
bute to a deterrence against the
likelihood that force o1 a threat of
force might be employed by others "

i might mention that earlier he has
admitted that the USA would have
gone ahead even 1f there were no
Soviet presence in the Indian Ocean
without any qualification whatsoever
He said that such a military presence
provided the diplomatic lever He
wdded:

“A military presence can suppori
effective diplomacy without 1ts ever
having to be used We are confi-
dent that a continued presence of
2 US forer in the Indian Ocean will
have a salutary effect by under-
sraring our strategic mobility and
thus by bring in anp effective posi
tiom to give strength to our diplo-
matic offorts to further our national
interasts™
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I can quote the statements of many
other risponsible American spokes-
men

So, while we are concerned with
the west and the north traditionally,
it is not an accident that this deve-
lopment has appesred in the south. Of
course, we should not conjure up the
vision of a big US military threat to
our country But what was our ex-
perience with the Seventh Fleet? What
was our bitter experience during the
wat in Bangladesh? We know that
in addition ty this stationary base at
Diego Garcia, they made it quite clear
that a task force of the American Navy
will continue to sail about in the
Indian Ocean. The Kitty Haowk
attracted a lot of attention It has
been withdrawn, no doubt, but it
would be replaced by some other
vessels

Theretore what I say 1s that there
I8 no apparent appreciation by the
Defence Ministry, in the documents
provided to us, in the papers supplied
to us, of the new strategic environ-
ment in which our defence policy han
to be worked out I must say that it
is a very anomalous thing to find that
just at the moment when the Ameri-
cans are setting up this Diego Garela
bage, we are relying on them and on
their equipment to set up a sophisti-
cated radar and communication system
on our northern borders. That has
been extolled a lot in this Report,
what is called, technically the Air
Defence Ground Environment System
on our northern and western borders

This equipment. | know, was pro-
mised long ago. In between, it did
not come bectuse the Americans put
an embargo on it Now, the embargo
has been lifted and we have taken
advantage of that. We are supposed
to be using that to equip our borders
Does it not seem a bit strange to you?
I do not know whether any other non-
aligned country would take a risk of
this kind 1 would tell the Defence
Minister that he muat assure this
House, in view of the developments
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that are taking place in the Indian
Ocvan and all around that, first of all,
this squipment which is being supplied
to 4s from Americans must be tho-
toughly tested Ly our own people,
they must make sure that it is perfectly
rehable and will prove reliable in a
tame ot emeigency and he must alsc
assure the House that itz operation,
its manning, its maintenance, every-
thing, must be hundred per cent Indian
and that no kind of American experis
or American advisers or other people
wi.l he associated with it.

Who can ttust their bone cdesp On
the one hand, they a;e boasting the
lact that they want Diego Garcia base
to be there in order to influence the
littora) countries of which India 13 the
lagest and at the same time, we are
depending on their radar equipment
to be set up along our borders, Of
course, intelligence reports will be
made available to them. It is obvicus.

The second point that 1 wish to
make is this. 1 have raised this point
on previous occasiong also. I am
getting more and more disturbed by
the effect that will be there on the
Army morale—I am not talking about
civilian morale at the moment; that is
also thereby increasing the deploy-
ment of the armed forces for purposes
other than the defence of the country.
I am referting particularly to the fact
that they have been used not merely
as they used to be for many years in
cases of acute communal disturbances,
but now even in order tp maintain
peace and order when there are what
are called civillan agitations or dis-
turbances over high prices, food and
%0 on, 1 know that the Minister will
say. when the civil autherities or the
police cannot handle the situation and
the State CGpvernment asks for the
help of the Army, we have to send
them But he is a member of A com-
posile Government and that Govern-
ment must see to it. hy its  other
pnlicles that such situations do not go
on increasing all the time when, ultl-
mataly, the Army 13 made to feel that

without their intervemtion this Gov-
ernment, their State Governments,
their police, their administration, can-
not control the situation and that only
the Army 18 capable of doing it.

This is a very dangerous line of
development and thought f 1t s
allowed to develop in this country.
But 1t 18 going on. We have the
experience of Gujarat recently before
us. To me this 15 the most disquieting
thing. The people who had been
fighting the police and who weTe
being shot down by the police wel-
comed the Army there with garlands
of flowers, and photograths were pub-
hished in the Gujarat newspapers of
Army officers slanding loaded with
garlands from their esars downwards,
surrounded by the local population.
This 1s not the job of the Army. {
think. the hon. Minister will kindly
think over and ponder over the conse-
quenceg of such developments if they
are allowed to go on increasing.

I do not want to gpell out more. But
my old friend, the one and only Field
Marshal we have got about whom 1
made certain remarks last year for
which there was quite a furore creat-
ed, this time also delivered himself of
o Speech at the Rotary Club in Bom-
bay, particularly after these Gujarat
events—it wag reported in the press—
in which he sald clearly that the poli-
tical leadership of this country cannot
do the !ob anJ that a more efficient
and technically qualified leadership is
required So, they may come and
even Babuji may not find himself thers
it he allows these things to go on
developing

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): It can
never happen In this country.

SHRI INDRAJSIT GUPTA: There are
many thingg happening today in this
sountry which I never thought would
1appen in this country It he is in-
terested, if he is a student of political
history, he should study the facts that
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in Chile, where the Army was histo-
rically and traditionally considered to
be non-political, above politics, a
siluation developed where a part of the
Army-top crossed over to the other
side and he knows what happened
there. Anyway, I am all for the deve-
lopment of a really patriotic, demo-
cralic, national-minded army here.
And I consider it quite disgraceful
that so many years after Independence
—I would request you to look into
this—the Regiments of the Indian
Army are sti”' allowed to go on cele-
brating and e. tolling the battle hono-
urg which they won prior to indepen-
dence. They cap celebrate the anni-
versaries of their Regiments; that is
all right. But here in the official
Sainik Samachar, issue after issue—I
have got one here—you will find pages
devoted to the celebration and extol-
ling of battle honours pre-1947 when
We Were a colonial army, the British
Indiap Army, which was employed by
the British imperialists; our men used
to be sent out by the British to fight
their battles. Here in the latest issue,
they have mentioned about Gorkha
Rifies. They must be an excellent
Regiment; they must be excellent
troops, no doubt. But here the battle
honours in a box are given, pre-1947,
beginning from ‘Ali Masjid, Kabul
1879, Kandhar 1880' and so on. The
geript reads:

“While north India was seething
with discontent against the British
rule, a number of new army units
were raiseq among which was the
Extra Gorkha Regiment .”

Then they say:

“The young regiment was blooded
soon after and went into action
against Bahadur Shah in February
1858.”

Are we going to gn on feeding our
army with thig kind of stuff? Enough
battle honours have been Won by our
mep after 1947. We are proud of
those. Let those battle honours bLe
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kept preserved and honoured, but not
the rotten British colonial base, the
expeditionary forces which are sent
oul against tribesmen on the frontier
tc China and Iraq. Those are being
extolled and celebrated every year.
Thig practice should be stopped. What
king of patriotic, national ideology can
develop in our army if this kind of
roiten British tradition is carried on?

1 would also plead for further
measures [or democratisation of the
structure of the army. There shouid
be more opportunities Yor promotion
from the ranks ang serioug efforts to
make the relationg between the officers
snd the men closer {0 each other.

My next point is about economues.
Nobody wants to suggest economies
which would effect the defence capa-
bility of our forces, but subject to
that, 1 will say that this burden of
nearly Rs. 2,000 crores, which s ®
crushing hurden for our country in its
present state of economic crisis, can
surely be lightened to some extent if
avoidable waste and unnecessary ex-
penditure are cut down. 1 say that
this Ministry has not come forward
with any statement regarding this
question. Last year all the Ministries
of the Government of India were
directed to effect the maximum gmo-
unt of economy possible and to report
on that. And the other day the state-
ment was laid on the Table giving the
replies of all the Ministries with the
sole exception of the Ministry of
Defence, What we have read recently
in the latest Public Accounts Commit-
tee’s report or in the Defence audit
reports which come out from time to
time does not ‘convince us that there
are no avoldable losseg and no amounts
mis-spent. We cannot afford this kind
of thing. Every penny which is voted
by Parliament for defence purposes
must be accounted for properly, must
be spent to the maximum benefit and
advantage of the country. A lot of
scandals have been unearthed by the
BAC's report—I have no time to go
into those things—op things like pur-
chase of gtores and buildings 1 know,
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for example in the city of Calcutta,
where the Directtorate-General of Or-
dinance Factories is situated, the
DGOF who have got their uffices locat-
ed in various rented building are pay-
ing a rent of Rs. 60,000 per month
which has now been raised to
Rs. 84000 per month—as renlal—
whereas a plot of land has been allot-
ted some time ago for building their
own office building onct for all where
all the DGOF people can come and
work together, thal building was not
put up, we are told because of lack
of funds and e¢very month Rs. 84.000
is being paid by way of rental for
these buildings in Calculta.

Then use of carg and vehicles and
go on. I want 1o know why the Miu-
isters of this Ministry are the only
people who travel about in their own
separate special planes. Every ather
Minister, very senior and respectable
Ministers, do use the normal services
of the Indian Airlines, except the
Prime Minister for seécurity reasons.
That is a different matter. But, why
ghould the Defence Minister or the
Munister of Defence Production go
about in specia] planes? I want to
know that. Do they not consume
aviation fuel? Is there no operational
cnst of these planes? Why cannot they
like other Ministers use the Indian
Airlines services? I cannot understand
these things. Therefore, 1 am ‘just
indicating some directions in which
economy can, must and should be
practised. Otherwise, this budget. ...

MR. DEPUTY-SPEAKER: You may
ke throwing a spanner.

SHRI INDBAJIT GUPTA: I do not
know that 1 am throwing a spanncr.
At least out of these Rs. 2,000 crores,
even if Rs, 50 crores ig saved, even
it Rs 100 crores is saved out of i, it
ijs something for the country.

About research and development.
there 2re manv things 1 wanted to ask.
There is no time. I would like to
know from the Minister of Pefence
Production what is the stage now of
this long prolonged but fruitless at-
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tempts so far that we have made to
upgrade this HF 24 tp supersonic
capability, Are we experimenting
still with this Orpheus engine trying
to change the engine. What are we
trying to do? Mr. Sharma is correct
when he said that we need to loor
ahead. We need a new sophisticated
version of a strike aircraft. It can be
done if this HF 24 can be made super-
sonic as it was meant to be originally,
if we had not been let down by the
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British collaborators. What is tine
pusition regarding that? I would like
to know.

Also I would like to know about
the Garden Reach workshops. Briefly
the report savs that they are roing
very well, they are diversifying their
production, they have expanded, the
production has gone up and the sales
have gone up. Yet, in 197273 they
made a loss of Rs 106 lakhs. I want
to know what is the reason for this
What steps are being taken to sce that
the Garden Reach workshops which is
an excellent workshop does not make
losses of this magnitude?

Lastly, I am surprised that nowhere
in this report is there a single line
mentloned even of what we are beilg
tuld about everyday that there is some
medification being made in the new
recruitment policy for the Army. The
Minister knows very wecll. Ha has
already had represeniations made tc
him by various people, but I thought
some explanation of it would be given
here. but nothing is mentioned even.
And T would say that we have to strike
a sort of a balance, a compromise. 1
have no doubt that the traditional re-
cruiting areas of the Army viz,, Pun-
jab. Harvana, Rajasthan. Western UP,
Himachal and so on maturally will
continue to be verv important recruit-
ing bases. We do not deny that, but,
nevertheless, the recruiting base of the
Army hag got to be broadened and if
thaj is the object of this policy, we
want to know more about it. There
is no such thing nowadays in the
modern warfare--1 hope nobody will
take offence to what I say—as what
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were called traditional martial races
or martial community....

MR. DEPUTY-SPEAKER:
that has been exploded,

I 1ihink

SHRI INDRAJIT GUPTA. Which
does not mean much now because the
modern warfare is a technological wa1-
fare and cavalry does not ride on
horseg now, it rides on tanks. We do
not have physical hand-to-hand com-
bat now and in the modern warfare
very often you do not even see the
enemy whom you are fighting. There-
fore, we; feel that the base should be
broadened with some suitable modi-
fications. But, there should not be
misgivings created in the minds of the
people of Punjab or Haryana that
something so drastic is going to take
place that those families that were
always in the Army will suddenly
find themselves totally out of it.

1 would just end by reminding the
House that during the 1971 war, just
iwa days after the cease-fire, sorae
of us got an opportunity to wvisit
Shakargarh sector which was occu-
Pled by our Army. At that time we
had gone up to the Basantar :iiver
where the last battle was fought before
the cease-fire, there the most advanced
forwaird unit was holding the bonk
ol the Busantar river. There, we
it und to our curpiise—at least to my
surprise, the Madras Regiment—Tamil
troops—wete lymng in trenches and
fox-holes mghl after mght hLeng
strafed from the air; for some reason
or other, nur planes dig not furn up
n that sector und thess people were
liing down in the grrund—thry werc
al! Madra 1 troops. That is the expe-
tience of that war.

MR, DEPUTY-SPEAKER: A tribal
fiom the home State of the Minister
himself got the highest decoration in
1he last war.

SHRI INDRAJIT GUPTA: People
from Bengul. from Madras and from
everywaere have got them,
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Something has been decided here
and that is being misinterpreted out-
side and a lot of disaffection has been
created that the normal recruiting
policy is being changed or it will ad-
veirsely affect the people of those arcas

{rom which they were traditionally
recruited.

I would like him to throw some
light on it Otherwise, I do not want

that this policy becomes a political
issue in this country which will cause
a lot of agitation, trouble and so on
which mught further cause a damage
being done to the National Integra-
tion From that point of view, it is
deplorable that no attempt has been
made to explain the new recruitment
policy in the Report.

That is all I would hke to &ay
because you have repeatedly rung
the bell.

MR. DEPUTY-SPEAKER: I have a
request from the Minister for Parlia-
mentary Affairs. The Congress Mem-
bers should not take more than ten to
fiflecn minutes I hope they will keep
that 1n mind and cooperate.

Shr1 Brii Rai Singh Kofah.

SHRI BRIJ RAJ SINGH-KOTAH
(Jhalawari: Sir, I shall tiy to abide
by what you :aid.

14 5% hrs

e

{Sunr VAsant Satne in the Chair)

Sir Natinnal Security is above party
politus. It concerns every patriotic
InAr.n who values Indin's  security
«nd sovereignty and who wishes to
sce that this country progresses and
furthers its own interests This debate
especially is a very healthy debate.
Those who invoke the blanket con-
sideration of saying that it is not in
public interest to discluse this thing
or that thing, I think probably are not
aware of what is avilable in this world
to the public or what is not available
by sceking shelter behind this. They
are not doing justice to this heslthy
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deb_ate, and are giving answers
«wenient to the bureaucracy?

con-

Much bhad been said about the
Indian-Ocean area, espetially, the base
of Diego Garcia. I shall not say any-
thing in that matter. But, I shall like
to point out that the U.S., Suviet
detente is a fact which goes much
deeper than most people do realise.
So far, to my knowledge, there has
becn no adverse comment from the
U.SS.R. So, the sooner our policy-
makers realise this the better it will
be. We seem still to believe that there
is a Bi-Polar World which to-day, does
no{‘. exist. The international situation
being as it is to-day is sometimes
quite alien and perplexing to our
volicy makers.

15 hrs. .

Arabs and Israel have come to rea-
lise it to their cost in West Asia and
so has Europe. So, I shall say how
that in this South Asian region also
that is realisation comes slowly. The
region of greater strategic importance
for this country is the Persian Gulf
Area. As has been mentioned several
Sheikhdoms are being armed. The
neighbouring country to the West is
also being armed becoming a sort of
an arsenal set up by certain We tern
countries and financed by oil drilers
There arc other countries in the Per-
sian gulf region particularlv Iran with
whom we have the most fraternal ties
dating back to ancient times but they
have also armed (o a very considerable
extent. Time does not allow me to
quote what they have got. But what
is bothering those of us who are
interested in this country’s seetrity i<
against whom and which unknown
enemy are these arms gomng lo te
used? If utterances of certain leaders
of certain States who met in Lahore
recently are any guiding factors then
1 shall only say that this Ministry must
take serious note of it. I am not
naming anybody. 1 presume they
know whom 1 refer to India is placed
in this sub-continent by virute of its
own size and its own peculiar position
in international relationships in a very
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strategic position. With the scarce re-
sources available to us we have to see
in a mosi searching and scrutinising
manner where our threats lie. We
should try 1o identify them ana make
our estimates as to what they cen be
singly, jointly or in concert. After this
searching enquuy we have to see what
ate the weapons systems that are best
suited and needed for our long-term
range. Will they fit into our economic
base? Can we afford them? They
shoulil be of the nature thal our ex-
panding defence production base can

take them on.
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1 shall now come to the front that
has always been warm and, that 1s, the
western front. The northern front i6
relatively cool both by virtue of its
terrain and as far as its present politi-
cal situation goes. It will remain cool
also for quite some time. But on this
western front, as has been mentioned
earlier, we have a more or less an
approximate parity with the troops
that face us across the border. We
have our commitments in the north
and I do not think the Ministry or its
various service Chiefs can afford to
denude the northern front and so there
is a bit of anxiety in the minds of
those who value this country's security
as 1o what should be our stance here.

T will say. Sir, that if past experience
tell us onything we have to be more
alert on the aspect of crisis manage-
ment I shall try to explain what 1
mean bv this In 1982 the Chinese
erossed the Thorli 1ridge on 8th Sep-
temher and their massive attack camre
an 20th October. So, this country had
six weeks' advance notice in which to
prepate but we were not prepaied We
could not gear up and We know the
outcome of that war. In 1863 the
Pakictan attack in Kutch came in the
latter part of April. Their attack ac-
ross the international boundarics at
Chhumbs was on 1st September. Our
response time was nearly four morths
and we all know that we just barely
frustrated their designs and held them
but we did not achieve any decisive
victory on the field.
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In 1971 we did very well although I
may say we had a very long time to
respond to. Our commanders, as the
previous Defence report has stated
were fully attuned to the will of the
nation’s political leadership’, and we
had a great success. Our Chiefs of
Staff Committee acted most well and
it was a lesson that was well learnt
But what I want to point out ig that in
future, whatever operallons may come
are going to be a sort of “soft-fuse
boml™ nature and it 1s not going to
gve this country much time to react.
Therefore, keeping in view the past
acts of the aggressor in the West, of
surprise attack, of quick movement
and holding action, we have to guaid
against this, and our response has to
be very fast, flexible and powerful.

To achicve that, 1 hope we have de-
veloped

an adequate strike force
which can do all this, combined with
mobility, air support ang greatcr

fire-power than what we presently
have This is the only rationale for
a war of short duration.

Wkat is worrying us, as I previously
said about the arming of the Per-ian
Gulf States is that though they cann-it,
will not go: and we have not over
directly gone into any conflict m this
suh-continent, yet by their giving help
in things like troop-carrying arciaft
or helicopters or by their air [orces
being used to guard certain cities and
hases in Pakistan, they may thereby
release the Pakistan Air Force to gain
local superiority or tactical superionity
over the battle-fields, and that s
where the crunch lies, and thot is
where we have to be more vigilant in
this aspect and better prepared So,
not complacent, and we hope that
T trust the hon. Minister of Defenen
the-e things are being  activelv
guarded against

As T mentioned earlier, the fear also
lingers that Pakistan is now becoming
a <ort of mercenary base and their
pilate are being used tn fly Mirages in
the Gulf Sheikhdoms. Thev may be
manning cerlain technical installatiors
and things Like that, and when these
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mercenaries get restive or are agitated,
the logical outcome oy the only outlet
that they have vis-g-vis the sub con-
tinent is our country. So, I hope the
Ministry will take this into account.

Speedily going through the points
that I have, for the Air Force, I feel
that we have to evolve a tactic »f
getting the best out of what we pns-
“ess, and we possess in the ‘Gnat" a
very fine awrcraft and our policy shoulq
be to produce more of thesc aircralft
so that we achieve local superiority
by using saturation tactics. Since T,
time 1s very short, I shall now touch
briefly the Navy. The Navy, I helieve
18 on the look-out tor a long-tange
anti-submarine warfare aircraft I du
not know what aircraft they are trying
to get, but the need is acute and wo
must have this awreraft. As regards
new boats called the Scaward Defence
Bouts, hecause thal is the only term
that we read in the reports; I do nct
know what exactly they are mean to
be? I presumg that they are somethil 2
lLike the petrol torpedo boats If we
can develop this mosquito fleet, it will
be most gratifying and in keeping with
the need of our long cost bécause we
are a poor country and cannot afford
large numbers of highly sophisticated
costly ships

Now I would hurriedly like to men-
tion certain lessons that we ought to
learn from the last conflagration in
West Asia  In the Air and Air De-
fence area, it has been proved that a
well.sited SAM site complex is very
nearly invulnerable and we must make
use of it. Helicopters have been used
not only for their normal jobs but for
alsn anti-submarine work and, in
places, for anti-tank work The SAMS
which have most efficiently come out
are the mohile SA 3, SA 6 and hand-
held, man portable SA 7. The 23 mm
ard the 57mm enti-asircraft guns
mounted in quadruple mountings
have been most effective against low-
lying aircraft. So‘Il presume that
we shall be having either these wtrl-
pons or equivalent ones to do justice
to do justice to our forces.
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It is also proved in the West Asia
war that well-sited SAM 2], sites are
highly effective against and have
greatly diminished the role of the
fighter-bomber on the field of battle
It is, therefore, that I mention that we

have to take into account this aspect
.also.

Taking the Tank and An!i-Tank
role, the lesson that has emerged
foremost in the last war is that sophis-
ticated highly expensive armour, the
tank, ig rendered quite useless with
well-gited anti-tank weapons on fthe
ground which have been uscd with
deadly efficiency. In this range comes
the family of the Sagger anfi-tank

amissile, the Snapper, Swatter etc.,, and
the RPG—1V.

The infantry has once again, after
the introduction of tanks in 1818, emer-
ged with the upper hand in bottle
over answer So our Army rleadquar-
ters should evolve fresh tacties hav-
ing a judicious mixture of offensive
arms like; the tank and armour and
defensive arms hike the anti-tank mis-
siles mounted . on vehicles and create
a situation whereby a& poor country
like our can effectively steam this
roliing of armour.

In general. I wil] only say that we
have to take all these lessors to heart
ang see that this country, by reason
of its paucity of funds, will not ever
lag in giving whatever the Ministry
«of Defence needs for the basic sacu-
rity and furtherance of the country’s
interests. Since you are about to
press the bell and are not going to
be lenient, I shall say ‘Thank you'

ot T van wwf (afEr) - waalT
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“Not only have the deficiences
been fully made good; Pakistan has
also augmented her Armed Forces
to a level higher than what obtained
during 1971....She incurs a defence
burden (defence expendilure as &
percentage of gross nationa] product)
winch 15 nearly three {imes that of
India-”
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wg ¥ At ® faaa sl fer g
FFE TRE T { AvAT IS 91 )
FO4 TERT Tt LALAA
e, R wd W Aaf gar g o
FRAT OF aPT A9ST 1T § | A
97 w7 &faw T | wng &Y Ay
weg dfw aroe faw wvd
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g ¥ & Bl g ¥ s
fafedt afes ¥ am ¥ | STwT wW
fafesr F=w< ®1 91 | @9 ardw |/
I gfew ®wr &Y 7% & | SR WE
fot & gar forr war 2 1 Afew W@
qUAY " & 7z sAwy afaw § o
Ay § wrgdr g fr oo Y
0T 919 @ AT qL /WE F A g
afew w1, I gTET AT w1 oW
Hq IR AR A AT )

oft fastfr fort (FiAPd): |-
aftr #ge, & a1 HaArTm & g{IE A
AT o1 gifew s T g T
wat st 7 fred gg # fooy g & fivar
AT W 74T frmrg, 59 & faw 2w
qX ZW AT 5% wraArar §

B 1599, 1973 R TATHATH
VI WA T@ 75 Fa qr—
sHa Ty M@ d o waes
wawe A fear qr—, fows &7 ag
qorar

“(a) whether Government propose
to do away with the historical rea-
sons and grounds of traditions esta-
blished during the Bmtish days for
giving reservation and weightage
in recruitment for members of cer-
tain castes only on the basis of exist-
ing class compositions; and

(b) in what manner it 13 ensured
that the policy of Government to
vrovide equal opportunities to all ci-
tizens in enrolment in the Armed
Worces is enforced properly?”

T TR ¥ 99 I H ag e
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“Ag already stated in the reply
given to Unstarred Question No.
5079 on 30.8.73 on the foor of this
Sablia, there is no class composition
either in the Navy or in the Air
Force. In the Army too, three is
no class composition except in cer-
tain regiments which, however, con-
stitute about 40 per cent of the total
strength of the Army. The entire
question of class composition is
under study and review on the basis
of which appropriate measureg will
be taken to further broad-base re-
cruitment ang spread it more uni-
formly than at present to the extent
practicable, so that people frum all
parts of the country may get an
equal opportunity for 2ntering the

Army, irrespective of class, caste or
religion.”

W/ ¥ WAy ¥ gz vz A fw
oW fedt fror m ool S ar? T g
T AET }. ¥OIE g7 O WTEH HY
¥ F w w1 Avwr faem wifgd o
dfer o gat Wfaur @ ag w5
mar § & wa w1 fee sy
e waEe- faeAr wifge, @t ¥
wawar § fe welt wgen 7 T ez w2 8,
“z fr oeRT Hebew', TR 3%
waTq F gFed B A s frmr &
gt & walt wgea ¥ ax frdew s
g g fe g ot froew &), ey
wrl owY, ¥ X A ¥ fag A
WAET X | 19 9T 99 &1 Y ca s
grasm &, W aum Wil @ &
T AN TW AR F oA gwrfawT &
ge &1 ¥ wgar wigen § fv wore fre
foa ar o & uwrfasr & o e,
A sAwr Fdor ag g fy {feaa
i T T E s

wTr Ao & AT A% N qfcfeefa
3w g 7f &, 59 B @¥ gu A
TERT ¥w Wt F wwdw wew o
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ST Il Faaa q
st gofex g% €, wmifs adfr For
FemAyTAATOE | @R X
oF Wi Afes W frar 91 AR
F-wrae feepem w1 few o faan ar,
afwa 3ay s AEY foar 74T |
I & 95 war, g4 #X @4 5 feRw
fafredt % forrew ¥ Tng ga a? ¥
FEW | ¥ WA X @ AR & 1Y
wga & fg me 1 g g fe well wevew
v & ol foory wy wpfl ¥ oo ¥
o SR WAHT NATT |

7 saT famT & @y v
gt wrard) 1T gl ¥ wwEr o
EEGT & Fifee T@ax S OF
BT 1 HEAAZ § | IA® wATAT TAL
agr fedn feadne &1 7 £ wT@n
? e 7 w1 dezeme § ) STEAT Al
I ¥ A A O E, I ASTH
¥ qrx grfaw st wigw ¥ fea , A
Inw & WY gW Wigw are § )
TR wEw ¥ wdr i & vz § e
ATG ¥ gATT TF A€ AT AT ], A
farewer o wg o G T@ gU ) WiWC
yea g art € § fie gL Aa ¥
farferdt o1 € 7 F1E TreTTAEE I
g¥ wifgy, afe ag & A S WA A
wren WX geArg dar g W7 & ziAa
of; ar a%

Wy e wrr gt &
g N T A a7 awt g
g & % fufeey, o fefge
afoedz goa fafeet & QT &
o afrm F wgmwRw g e
o fafeed w w@w e T
T wfgg Wik g B weEl ¥
fiedt & wrw WA o fRfaed w) Ad
R wifgy, it dur wox § Pefeed
o az madie & wfy o o frare
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35 wim & g1, ae fedy sy s
ATT JEA 55 WE Y, B §F AH Y
= g1 %% sfeRE g W ar w1
W TE AFT T9N Y A, AT AW Y
T & fao fafaedy &1 97 a1 Avar
t . wliew o) ARY faafew  ar frdt
save wifs & geaew & fafezd; # a
Fwr q@, wifs @ oAy fafeeh
¥ afe AT € =T w999 7@ @A
A

tfagm tg @A & ey @ 5
wa wdt frgrrm A ov g @, ww
gRas o gifvas ana #R & Feor
# gt & wmw gfrar & A4 T, Wi
T ok TEE 7 WY, J9ET e
w1 fagtoq, v 72 § + ™ feafw
7 g W Tw @3 T whw
g% FrAT 91 |ty fam guT may
wgrey fesa & fam gy s fenvs
T, A1 W w1 g7wT N gz @ & gEar
qudT FEAT | X FEIA TF O &7
§ e fgwary gfifeat dog w1 frmier
F7, Afex o wrAEwe dovy ¥ e
TC A AW R | W AETT ¥ ¥
¥ afas d T I REA & )

gAY AT R e ¥ Reaw &
a® wd fafeht Feirww @i
fer & WX 999 TTw @ g Wi
& W4T ¥ T frmesy AT fa
2 o nd 3T AR A oA R
a1 ww aw o e & wwhig
WA A QW ¥ AT HI A6 FH
¥ @, at ag  Ihww A waw g o
e Afe wfea ad ¥ @@
ey & fon mqw af & ¥wa
i qifgys @ o w owraa @
xg @ it At 1 safeg
wh W F du wwg €
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(st foqat faw) fe qff wa?;r ;ﬁrﬁ ‘;
7 ar7 arg we | Py fafaed A A s
T e wqy #01% es & e fefers wo
A AT s ' wRATH ¥ weax a7 fefafera groh

T R (st SR Tw)
wifraqer =1 & fam mEw T I
AT |

st fagat fw FA vq AT
QI AT foar W 9gry AT
& fam groyze famaa & (@0 < @
TR A1 Frar s Ffes T
g o NF 1 7w w1 mbaAq
w1et & P &7 qamar oy o Fafaedr A
wifr #Y gver & fAo & 1 w7 WA
wigw ®TY IAT A OF7 AFT I
aY g% waA T g |

T AL AN ATV AT &
gfia® 7% 350 W9 &1 7 97 F1E
7 TEr & w7 Fgr 97 fwfred
fewmr &% e g qaEm, AT W
fird gae & 7% @A 78 &1 gofan
% wrag Fe0 & avare afrfegfa
e g fafeesy #r avw & Jorer anEy
R OF  AET FAAT AT @I IEA
21 & uE IHEw gaMAET B
YT 7 frdt aF & 3w w1 A
F 3 ZF 1 9T A B oy
1@ &F 7 g e |
SAIT IGX A GFT A gAY, A A
AT S AT | 72T AT g7eT F fAw
wq gear & fafd af, @t qEmm,
T WX AR g g0 g4
&S HHG 79 777 | T9fF0 OF 77 F27
it &1 o wmr a@, A6
gAY, YT A7 TaAmar fear e,
i AT & 29T § FW o9 |

W e ¥ fafed & o
A St # aprear & & wrgen ¢

A AT TT HIA FT T ENT | 7T AY
gt forerr vt S & v Pt &
gt @ Ie & 1 ofaw wm gw
AT FT AT T FAT H ATH &
fafazdr ifar wfqart =7 & o @rr
oY Tk (A0 WY SqFEAT FL ) W7
TN U &T TT WIETAT 97 JT GT W
fsrr Ffwa foear Framr 7 97 g
fgrd & sitv 3% R T A4 937 2
s@ grrir fafmedr Y seaaadr 3
g1 WA, ATF MeT UIT O FIA AT
SR AT TAFT TFA A qET I HR
§ 93 o1 1 1w w oA faie
Fxfao |

HF AAET MY AT orAFET &
e 27 & a7 +27 T@ARE ¥ fam
9% fweq 7 a@r famw ar g
E A AT FEAT AL T LA 1 AW
1 gfrora gr ar dx-glom &1, oear
wAR  A-uwEwr  § g Wi W
arEr agn & W1 @ 3§ W wew A
&1 9147 & W17 FTST weRfrae wwEaT T
feraa <@ &, *Y% Ao 7@ fredr o
WW’%’: W’ih&‘”éqfﬁ'
fomaY seim %1 afewdie Y wma va 71
FoqT I§ AHF 9T &2 TATHE ST
o & w7 ¥ soifE famwr ofw &<
T, W€ WY A, 97§ agm @ g,
et anfea § vy srefr &) oY §
Y FET MFT A7 Fowr Fom, frw ¥
av ¥& A ? gafaw s o
Hrwfafres & 1187 fr. 9% fafres
AT I FAT T O wF ¥ waRY
Foyr famr 3 nifw § woet Qe O
AR T A A wmw ) ofcfeqfe ¥
g ey qrt W § )
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wrdt # fefafeam aga war aifgy
X ¥ fefafor & wa o v gl
agt 7@ & | e W N wed fraw
Tz & § 9 ¥ o1 i v I
¥ ag @iy & fx & agw faoow @ ¢,
afeT Forat faogstar aeadt =rfan
A A aad 1 zwiAm ¥ g
AR TE I ¥ WT T 6T T G
Tar & fa A TqAHT T AR g7 0T
faaTT & ST gt gw AWM
g FAA AW FVA L AT TR
78 21 HAT qam AT F AW A
WA g1 W4T, WY AW § 7R qg
W wrenr fe dza mEARe & freew
fafrel & ar W waredi # awE
Fafa 77T &7 F A T AW &Y WA
¥ AT ATE ¥ 22 I e srrer
ferg=iz & «dm ) oY dw
afefeain & wa ¥ & vgn goar waly
Wy gz g dfaRe ¥ AT
afes @7, ga q QR WA & W
AT ¥ HEw A A7 wEAET ¥ uY
fefesfaios Qar g s7 w0 d gemr
fady 37 1 g7 gl w1 &F AR
T8 A17A & fww g g7 WY W wrza
fe eareraw A & & 9rw o @ ey
fad= w1 2z fem, wf=Ed g
fear, a3y & Maft w1 ger R #
A ™ T x A W g fw
oft ¥ AR &)

SHRI MOHANRAJ KALINGARA-
YAR (Pollachi); Mr. Chairman, I rige
to speak on the Demands for Grants of
the Ministry of Defence. But I am
really pained to point out that, when
the Demands of a Ministry like De-
fence are being discussed in Parlia-
ment, there is a very poor attendan-
ce—not only on that side but also
on the opposition side. We know that
our country thas gone through four
or five wars since our independence
and what our three Services have
done for us to safeguard our honour
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and to safeguard our territory, how
many families have been deprived,
how many soldiers and oficers are
disabled; we know how they approac-
hed the problem and how they brought
honour for our country. Thercfore,
I am sad to point out that there 1s
very poor attendance now.

While speaking about the budget, I
would point out that the expenditure
in 1972-73 was only four per cent of
the Gross National Product. The
defence experts and stretegists—of
course, myself else—hav, expressed
that the defence expenditwie should be
a minimum of five per cent of the
Gross Na'ional Product. But many
members have pointed out that the
defence expenditure was a bit too
much. I do not agree with them.
When our couniry's secunty is thre-
atened by our neighbours, I think there
is no point in jus' cutting down the
defence expenditure. For example,
there ig a news article that China has
stepped up its military build-up in
Tibet. We had a bitter experience in
1862 which nobody can forget. It is
said here;

“Over 10 large air bases and about
20 air-fields are now located In
Tibet....

Missiles with the range of 900
km, 2,400 km and 4,000 km are
positioned in various parts of Tibet.

China has plans this year to
build a launching site for the mis-
siles of the range of 4800 km and
9,600 km in Tibet.

In Western Tibet the Chinese
have set up powerful radar installa-
tions ang stations for missile guid-
ing and tracking.”

Then, the strength of Chinese forces
stationed in Tibet hias gone up from
300,000 to 400,000 and I think this
is a grave matter which cur Defence
Ministry has got to take note of.

Then, there ig the large-scale aequi-
sition of arms by neighbouring coun-
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tries like the Persian Gulf nations.
Though they are very small countries
—it may be thatsome of the coun-
tries are like a part of a State in our
country—but they have the advantage
of oil ridies and 011 is more valuable
than even gold and they are taking
advantage of that and are trying to
build up their armed strength. We
cannot consider them as small States
and we cannot just overlook them.
Even Abu Dhabi which was mentioned
by one of the Memberg are buying
aircraft from France and in turp it
18 piloted and operated by the Pakis-
stani pilots. So, we canno! just say
that it is a small country. Same is
true with regard to Kuwait and

Libya.

I would like to point out , grave
matter which really shocked me. When
the hon. Defence Minister’s attention
was drawn by the editor of Vikrant
which is ap Asian Defence Journal,
to Col. Gaddaffi's recent anti-Indian
outburst and his exhortation to Pakis-
tani youth against India, I am really
surprised that a senior Defence Minis-
ter and an elderly politician should
reply:

“The Defence Minister advised
not to get exercised over such things.
Libya, he pointed out, was like a
small sub-divisional towpn of India.”

1n your discretion and in your wis-
dom do you feel that our country can
afford such casual and cold remarks.
We cannot afford. We have internal
problems. We thave got external
problems of safeguarding such a
vast security line. I think the Mi-
mster gshould think of what he said. ...

SHRI BRIJ RAJ SINGH KOTAH:
Even Gaddaffl is not taken for gran-
ted in his own country.

MR. CHAIRMAN: But the hon. Mem-
ber should not get exercised about it.
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SHRI MOHANRAJ KXALINGARA-
YAR: As a citizen of this country I
would maturally get exercised because
it is very easy and just take matters
for granted inside Parliament but
when you are actually in the: field
and when you are facing the enemy,
then it cannot be taken for granted.

Another thing I wanted to bring to
the notice of the Minister of Defence
is that an international Muslims gue-
rilla organization hag been recently
organiseq and it was atiended by
Bhutto, President of Pakistan and Col.
Gaddaff.

I suppose they are working on the
same line as the Palestinesn guerillas.
Our security and borders are sp vast
and I thmk we should take that very
seriously. They may come down and
cause a havoc in our country

Qur neighbouring countrv, Pakis-
tan, on the security side is acquiring
modern submarines ang ships from
Great Britain. It is said that they
have already acquired one or two
ships and two more are vet {o come
After looking at the external threats
by our neighbouring countries. I think
that our defence expenditure should
at least be 10 per cent of the G.N.Ps.
But, due to adverse economic situa-
tion iy our country, that should net
be a cause for not spending enough
money for our security. With se-
curity in jeopardy, no couniry cea
think of steady economic progress.
More than 89 per cent, of Rs 100.90
crores in 1973-7T4 and nearly 60 per
cent. of Rs, 262.7 croreg in 1974-75
has been accounted for the incremse
due to implementation of the Third
Pay Commission’s award. That clear~
ly shows that there has been no in-
crease in the defence outlay since the
last three years evep though security
of our nation has been threatened.
It is a fact that even fhe foreign coun-
tries criticise us by saying that India
is spending much more money in de-
fence even though it is facing &n eco~
nomic crisis.
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When we come to Ordnance Factory
we are aware that we are now think-
ing of expanding in research and
technical know-how. In Ordnance
Factory, from the expenditure of Rs.

£50 32 crores, it has gone down to
Rs. 231.11 crores.

If vou take into account unprece-
dented rise in prices, durin, 1974-75,
the increase in provision was to the
extent of 50 per cent of ‘he provision
made in 1972-73. The provision made
in 1974-75 was Rs 23263 crores
Wity this, cap anvone say that unur
country’s defence expenditure is going
up? I am sure that the House will
agree with me that the provision of
Rs 1,915.8 crores for 1974-73 at the
current price level is very much less
than the provision of Rs. 1,525.34 mn
16872-73. Tius also brings me to ano-
ther kmportant point  Since 1971
Pakistan has also built up its strength
They are getting all help, probably.
from the neighbouring countries. I
woulq hke tiie hon. Minister lo know
that the security of our nation should

not be allowed to erode with the in-
flat.on.

Another important matter which 1
want to bring here is the recommen-
dation of the Pav Commission. I be-
lieve that the Pay Comnussion Cell
is wneeting tomorrow. There are some
amendments which are going ta be
made by ¢ Ministry to the recom-
mendations. I wish they teke a quick
decision: hecause of the unprecedented
price rise, the Officers and jawans too
are waiting for too long a tim: some-
thing out of this Report Thev are
managing somehow or other. Some
officers jus! live with what they are
getting It is verv difficult o carry
on. With the sudden rise in prices
they just cannot manage. I think
this should be very seriously dealt
with

Now. I would like to say a word
about the ex-servicemen snd the war
widows. Though the Government
have takep the initiative to protect
the ex-servicemen by giving them job
facilities and land to cultivate and also
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the war widows by giving them work
vet I feel a large number of them
have been neglected. 1 think this
also has got to be looked into. Though
I have nothing personal against any
of the persons about whom I am gZoing
to mention vel I would like to nomnt
out that the Chief of Army Stafis
tenure was extendeq for another jear.
From the core of my heatt 1 may say
I have nothing agamst him. He is a
professional soldier. 1 would like to
point out that due to exwension of
his tenure the G.O.C. of Northern
Command hag given his resignation
It was accepted by the Government
and he was the map who got V.C.

when he was just a leutenant.

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM). It is not
correct Whereform are vou giving
this information?

SHRI MOHANRAJ XALINGARA-
YAR: Whether 1t 1s true or not even
when Field Marshal Manekshaw was
given an extension 1t affected 52
lieutenant colonels ang brigadiers i
not getting the promotion. What I
want to express is as long as an offi-
cer enrols hwmself in the services and
t1ll the time he retires he plays his
equal part in the security of the na-
tion. Everyone plays his equal peri.
Give hum the credit during that pe-
riod but whv try to deprive other
officers from getting thy premo’ion.

250

Mr. Chairman, I want to say a word
about another important project, na-
mely, Sivasamudaram Project. It s a
very important project form the
naval securitv point of wiew. It 18
between Cevion and India. It is on
the side of Gulf of Mwnar. I think
we should bring out a naval base
there. All the harbour charges are
at present going to Ceylon. If we
just have a massive or b project
there, the ships can save 300 nautical
miles and it would be useful also
from the naval defence point of view.
China and Ceylon are on good terms
now, and there may not be any prob-
lems now. But I am talking of the fu-
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iure. Even during the recent war,
Ceylon was used as a stepping-stone by
some of the foreign countries.. .

16 hrs,

MR CHAIRMAN: The hon. Member
is now going over io international po-
litics and treading on delicate ground
His time 1s up and he should now con-

<lude.

SHRI MOHANRAJ KALINGAR-
AYAR: Taking all this into account,
1 think that there should be a naval
base there and that is necessary also
from the security point of view.

Now, as an ex-serviceman and also
as a pilot, 1 would like to point out that
there is very little difference between a
pilot and a submariner. A pilot gets
Rs. 350 for flying. That is his bounty.
Even though he is posted for some
ground duly work he just acts as co-
pilot or does six hours’ flying and gets
his bounty. But a submariner who
goes through the problems of very
limited living space, moving space etc.
inside the submarine—the hon. Minis-
ter of Defence has also gone inside
the submaring and he knows how hard
it 18 tn hve inside it—and who 15
subject to poisonous gases, heat etc.
does not as eaually dangerous as in
an aircuft A syvbmarine gets an
allowance of Rs. 250 or 260 when he
15 inside the submarine. But once he
comes to the base for some other
duties, he is deprived of this henefil.
1 suggest that Government should nnt
lifferentiate hetweesn a pilot and a
«uhmarine Yecoige the joh of the one
15 as equally dangerous as that of the
uther

SHR] ANANTRAO PATIL (Khed):
The Defence Ministry is an important
Ministry nnd the functions and the
tasks of this Ministry are most vital
and mportant, and under the able ste-
wardship of Shri Jagiwan Ram, this
Ministry has been going fairly well,

T am rot going to deal with all the
subjeets under  this Ministry but 1
<hall try to confine myself only to de-
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fence preparedness with special refe-
rence to the research and development
wing and the expectations of the
jawans from the officers and the Gov-
ernment.

Defence is a highly technical subject.
It is not & genera] subject, I shall try
to be very brief and I assure you that
I shall not compel you to ring the bell,
1 had tried to cover a war a couple
of times, and I know how our security
environment is highly delicate. In this
highly delicate security environment,
we are ¢ompelled to maintain a highly
improved preparedness. There have
been continued reports of fluow of high-
ly sophisticated arms into wvarious
countries of West Asia. Pakistan has
been procuring military hardware
from the European countries, from
the; USA and from China to re-
equip and strengthen her armed
forces. She has been seeking te
attain a greater mobility and sophis-
tication in weaponery with a view to
achieving a qualitative supenority over
India. There has been increasing col-
laboration between Pakistan and
China. China has been giving massive
aid and making a huge supply of arms
and equipment to Pakistan. There has
been no significant change in the dis-
position of the Chinese army on the
Indn-Tibetan border. There is consi-
derable {ension in the part of the world
where India is situated, and hence
we have got Lo be very eareful about
defence preparcdness. The October
war of 1973 in West Asia has brought
forth a number of valuable leszons in
regard in military equipment and stra-
tegv.

The Arah-lsraels war of 1ist Orlober
saw the advent of new weapons
which have revolutionised the concept
of warfare. With the Saggar and
Snapper anti-tank missilee, the infan-
try is once again supreme. The supe-
rioritv which tanks enjoyed on the bat-
tlefield since so long is nnw no more.
The multiple guidance SAM 6 which
can he moved along with 2 wmabile
army and the small SAM 7 which can
be carried by an infantry soldier have
at one stroke brought about a decisive-
ly effective counter to air-to-ground
action. d
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Has any professional study group
gone into these questions and recom-
mended a new policy to the Govern-
ment? Have we had any on-the-
spot, eye-witness reports from our
Military Attaches? We have today a
fairly sizeable defence establishment
which consists of fleld forces, To sup-
port it, we have defence production
factories and a Research and Develop-
ment Wing. May I ask whether our
field force is the strongest We can have
for the amount spent on defence?
What 1= the proportion of combatant to
non-combatant in our divisions? What
1s the fire-power of the Indian division
compared to the West German or US
division? Pakistan has doubled the
number of LMGs per battalion as
compared to our infaniry battalion.
We must increase the fighting units
by reducing some surplus fat from
the defence establishments. We should
incrase the numbr of bayonets in the
filed units by reducing administrative
personnel. Why should we allow more
clerks and more store-keepers and
more cooks?

We have a large reseaich and deve-
lopment set-up in the Defence Mini-
stry. It has been maintained at a tre-
mendous cost for the last two decades.
Yet what can we sce by way of re-
sults? Can a single weapon system
be ponted out today which has becn
evolved by our Research and Deve-
lopment? Is 1t not a fact that al] our
principal weapons are based on foreign
designs and their manufacture here
began with collaboration? The Gnat,
the Viiavanta the new frigates are all
examples. Murt we then support the
v'hite elephant of Defence Resvarch
and Development® Something 1s wrany
with the system. Can we not place
scientific devclopment contracts with
the premier research institute, the
Tata Institute of Fundamental Re-
scirch?  Speaific answers  should
come to the specific questions, Funds

can be better used in producing these
resyllg,

1 wish to draw the attention of the
House to the sorty plight of the in-

fantryman. It 15 he who digs down
and defends our sacred soil, As the
victor. 1t 1s he who goes und physi-
cally occupies cnemy land. Every-
thing 1> there only to support him.
And yet today he continues to be
amouy the lowet paid in the army.
Arc we giving enough to hum to eat?
For instance, 1s 1t true that the aw-
man gets vastly better rations than
the mnfantryman? What 15 the logie
behind this? What is the justification
for 117 1 have known cases where
infantry wunits have continuously
served 1n forward areas for years
at a time. We are all aware that
we have to stretch ourselves
on the long borders. But can
some efforts not be made to ensure
that during the few years of privilege
that a battalion gets to spend in peace-
time 1t 1s located nearer home! 1 am
personally aware of the high morale
boost certain Mehar battalion received
merely because it was located in poona,
These boys were there during 1970-71
and quite a few of them are from my
constituency.

At present, famuly accemmodation
could be provided for haidly seven to
eight per cent of the men; but the rest
were conient in their ssmple ways with
weck-cnd passes. These are the sort
of simple needs that the Indian jawan
requires They ask merely to be
neater home to be able to go home
once 1n @ month or so for the week-
end Can we not evolve a <vstem that
will ensure the location of infaniry-
men as near their homes as possible
during peace?

The second puint which needs serious
attention i gbout the dsubled soldiers,
By tiitue of thewr role mm the war,
the infantrymen  suffer the highest
pricentage of war disabilily and death
When the infamirymon is  invalided
from <ervice, hiz condition i< pitiable
The pittance that we give him by way
of disability pension is sg small that
even the memory is painfull. I sup-
gest that Government should look into
the possibility of insuring the defence
personnel during their tenure of colour
service. The volume of total business
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thus generated even if a noaminal
charge is made per capita per month
be so large that a very handsome
policy can be offered, since only a
small percentage actually suffers war
disability or death. I suggest that the
LIC actuaries and the Government
should take a good look into the sta-
tistics and this way we can look after
the brave in the [ashion which they
deserve.

To summarise, I want to urge on the
hon. Minister the need to carry out
a review of the existing organisations
so as to increase the ‘fighting element
and improve its flve-powur at little or
no extra cost. We need to critically
examine the existing defence establish-
ments to cut cost from unproductive
areas like research and development
and use the money for better purposes.
Defence production must expand its
activities to include the latest weapon
system at as little extra cost as pos-
sible,

Finally, something must be done to
improve the lot of the flower of our
fighting youth, The disparity in rations
and emoluments must be removed.
We must make the few years of peace
station service the best for them, and
the Government must seriously exa-
mine and endorse the insurance sche-
me with voluntary civil contribution
if required,

SHRI N. E. HORO (Khunti): Mr
Chairman, Sir, things as they are in
our country, when .we have been
threatened everviime by our neigh.
bours, it is always good that our
armud forces are efficient, vigilant and
that they are put in top form. That
1s why I fcel that the funds which
the Defence Ministry has asked in its
Demands for Grants are inadequate.
1 want that more money should be
spent for the armed forces. Let us
have sophisticated arms, Let us also
go for nuclear arms. Let us go for
producing even atom bombs and
other sophisticated weapons, because I
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feel that we cannot compromise with
other things when we think of the
defence of our country,

Sir, I want that Government should
have a very clear policy in respect of
our attitude towards outside world, It
is probable that we are preoccupied
too much with the idea of non-violen-
ce and are preaching it abroad also.
But I fee] that when we are tackling

with our enemies we should go
forth with military decisions. Let
us have non-violence at home, but

let us not be non-violent when we
arc tackling the outside world. [ sug-
gest that the Government should once
for all determine this as a policy. Our
Armed Forces have to face many di-
fliculties in different fields. Whatever
lacuna or weakness is there should be
lovated and removed to put them in
top form.

When our soldiers retire, it is very
disappointing to see that we just leave
them to their lots, Government have
the responsibility to take positive
measures for their rehabilitation I
have found that in my area the Ex-
servicemen have not been taken cuarve
of properly. Government have a no-
licy to allot lands for their rehabili-
tation, but as things are, the Union
Government have left this responsi-
bility with the State Governments. |
want that the question of rehabilita-
tion and profitable employment of Ex-
servicemen should be the responsibili-
ty of the Union Government. Let
them be engaged or utilised in Cent-
rally sponsored schemes. Do not leave
them to the mercy of the State Gov-
ernments. They have not been able to
take care of these pecople. There are
thousands of such cases and, there-
fore, 1 suggest that the responsibilty
for the rehabilitation of ex-servicemen
should be solely that of the Central
Government.

In my cut motion, I have stated that
Government should rajse a Tribals
‘Regiment or an Adivasis’ regiment.
These tribal people are willing to
join the Armed Forces. It is not a see-
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tarian idea 1o have an Adivasi Regi-
ment. Adivasis are spread aver the
enlire country and you can utih

themn properly 1l you orgamse Lien
into 4 Regimenl. You have Marathn
Regiment; you have a Sikh Regiment,
why cannot you have an Adivai
regiment? Let tham consider this
and not brush aside this suggestion
as a sectarian idea.

During the last Sccond World Wai,
Ranch: used to t.e the Headguarters ot
Ranchi used to be the Headgquarters o
of private land around Hancht werc
requisitioned or acquired by the Army.
I agree that the Government have ull
the right to acquire or regquisitiun
lands for defence purposes. But after
S0 many ycars even now certuin lunds
are under army oceupation ro.guisition
and these lands belong to poor tribals
and other people. There 15 no justifica-
tion for continued oecupution of then
lund. Government are paying ¢ meagre
amount as Crop Compensation to these
poor people.  They have been tiymg
to get back thewr land .

The Detence Mimster
knows about Ranchi  and the arca
around, In places like Namkom and
other willages, there are thousands ol
dcres of land which have been takea
over by the Defence Department o
requisitoned by them and these
people are being paid a very httle
amount us crop compensation  Eithes
Government should acequuire tem per-
manently or if they are not u-ng 1f
primanently, let them  vacate ant
give the people their due compensa-
tivn,

SHRIT JAGJIVAN RAM: That is be-
ing. done.

SHRI N. E, HIORU: I know that, 1
only wanl some more progiess on i,
because this is coming up again and
again. [ have been  corresponding
with the Defence Minister on thas, 1
hope everything would be alright
within a short time. I hope Ranchy 1+
going to be a cantonment. There i1-
another place in the town itself, in the
heart of the town under Army occupa-
tion. During the Second World War,
certain lands, very good lands, were
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taken over. The Aumy is still conti-
nuing to occupy these lands on a lease
w o, These lunds belong to the Lu-
t:  .n Church., The authonties of this
Church have been correspondityg with
the Defence Department, They want
thenr lands back. When the cantan-
ment has been opened thete and  the
buildings ure ready, I think, Gov-
einment  should now immediately
decide handing over thewr lands o the
Chuch.

511, in the matter of appointment of
scheduled castes and scheduled tribes.
I feel, more atlention 15 needed.
Defence Department 15 a very large
depatlment, wheie you could employ
tnem I want that Government should
vabe care ol the I want that more
propae should be taken into the de-
partment.  This 13 in the interest of
Lauonal ntegration alse, From that
jannt of view, 1 hope, you would em-
piloy mare ol tlse people, That would
be food for the (ountry and for them
~150,

WIS TIHAY v TET (g ) -
A9 T AT 9L 7TT FT 4TH F AT
AAamardi Iz T ALNE ) WHZ |
T MIAAT WA g A g Eq frmm g
A7 AT A wAT PN g1 TG AH
fraZ o oAy 2T & 1 4y ¢ I3 focw
F1ATTAIET 77 AT § ATAIE FY AFAL
21 TAM AR A g § fw
IR 94T & (F WTH TEMT X oFaT ’T
T8 E ONT A0 H AT vEOE 4 TIHET
T a7 3@ m T oA w6 R
femt frwts2Esdt 7 ag gar gfesio
WA 7 57 pend ey Sifer
AR T AT AT TR AT feERA A
TEEHT AT THT B0

4T T AT AT ST ZAT q9rg F
@ {1 JT o w3 S oy
A% {67 1 AR I B IR T
&4 frav & | agT WY IT T N T Y
ax g fom faqoer s §

AT FE A FY ITT T qm

4
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frar w1 A1 STET w=w1 Ui fae
CE0 A AT AT (AT AT SART AT
gor &7 @ 73t ¥ f6 gfaar F fadr 2w
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Fa fE1r 91 721 2 A QA #a4t faar
WOWER TS Wy I AT @ 2 e
FATLC RS AT g AT HITAL 0T 4
g waAT & AW AT g1 g oAv
7 37 fs gar fafaed #1w gardr
ifar wigs Q@ favg & 9r97 ar &3
TEIT T F | TTNT AMET FET qAAT
Tifgd | 917 F 707 S fewT fomddz
¥ e E 59 {27 & 39209 7R a7
TOF T wTATEE AT

gt & fopzae a1 werg 2
% 17 Agr w4 ¢ & ¥ 9z 08 Frar
aifgy,» a3 gar =rfagy 1 F
aaaTr g 6 ag F1Z TFaiz gFwa
A2 & 1 @t &1 arfAnfer & 70
AR T AMA F AT A8 fa4rd
T8 & 1 TG AEH E SV HIAE FAIK
FZ HI FAIE I THEL ATT AT AT
A% ®T Tg AFT 8 | TARI 3@ TG
Al &1 I FEAT AT & | TG I
@Al 9341 £ fo  F1F TEA day
& ot Ineq T W AT GO0 2 | TZ AT
Fgar qeqr & fF 19 39 T A 99
aFar g | gaafadt 1 orearadz faer
% fac gt adF T3 Fd
aYffafzear ar foardy 0% 7 a3
romeiz wdt grar Tfgh | farie ar
oim fafad & @ a0F 7 gaid #T -,
ar wiAr fz%, FIeT T EA FT AT
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ared@m 1 fafasr 5 aEImt &
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ur F Forer fa#r“r 7 F ah:.#q'ér'
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SLE SarE CE0 2, OB AT TT il
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Afead FiT q@iaa 1 gz o
%% & =mfEr g

9 wYWH @ua grar g, ar fafa-
fFg7 oa%T7 FAU TFT FT F, U
FEETAAL AAT &7, FHIAT T 357 £
afrr fafazd ¥ gt gwa shw ¥
AT Y 31 % @3 @ &, #i fmad
ZTEH 197 2, 514 399 & AT F1 I0HT
TEATE L A F FH FA F aAFF
feamorae 21 gast fufazf aqine
TIF AT IAT AfRT | WUT JIT AreT
fafazdr & ATt & §3 o7 A% dray,
Tl fzegeqT F2 %0 ®gi 9= Far |

g9 2@d 2 f& Iema uasEnsm
F ABIT FI 6000 T JIEAZ
Frear 2, wx fF ffredr o oo wrt
FAFTL A1 1,000 1 500 &7
frr 3 1 Pifafaas am # avaame
T agr wegha g7 #r g 1 fafaed
w1 &7 3 A WA T FF
37 5 7 1e7 21 w1 arafaae gy AT
7 fzo, Are w% aa7 WY g1 /Wi g,
ar fafazdt & 00t 51 a2t AF7 At
TfzT

PROF. MADHU DANDAVATE
(Rajapur): Mr. Chairman, Sir, there
are certain debates which always rise
above the party considerations and,
I consider, the debhate on Defence
Demandg as one such debate,

The defence of a country is always
a function of two variables, one, the
international situation and the gitua-
tion in the neighbouring countries and
the other. the involvement of the
people in the defence effort. It is only
in the context of these two variables
that the defence of the country has to
be judged. and the policies towardy
defence also to be assessed.
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The year 1973 was the most crucial
year in which detente between USSR
and USA took place. No doubt that
particular process released certain
developments. There was also an
agreement by which the involvement
in nuclear warfare through accidental
processes also has been avoided. But,
unfortunately, though this type of a
development took place wvis-a-vis
Soviet Russita and America, the Asian
context remains 1o a certain extent
untouched by the new atmosphere of
peace that was released by the agree-
ment,

Wpe find that in spite of the Paris
Agrecment of 26th January, 1973, the
hostilities in South Vietnam hav~ not
come to an end. We find that the war
in Cambodia still continues 1o be with
all its vigour. The war in West Asin
also has shown repercussiong nor only
regarding the military strategy, not
only regarding the alignment of vari-
ous countrics, but also in relatiop 1o
the impact of industrial developmen®
in certain countries Because of an
attitude taken by certain countries: re-
gerding distribution and production of
o1l a numbher eof repercussions have
been created and, as a result of that,
certain situations have been created 1in
the sub-continent

We, again, find that there have been
certain agreements belween the coun-
tries of Western Europe gnd ceriamn
countries of Western Asia. Tt'is re-
ported that there have heen tripartite
agrecments in which Pakistan is also
involved, If this involvement of
Pokistan is there, the problem he-
comes more dangerous for us as far as
onr defence matters are concerned. It
is true that Pakistan has, virtually, got
itzelf completely away from the
SEATO pact but, at the same time, we
cannot forget that still there s an
invalvaent in CENTO and 30 long as
g involvement in defence pacts  is
there, there is u polential danger so
far as its neighbours and India are
concerned.
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In addition to these developments,
we find alsp certain developmeats in
the Indian Ocean. We find that the
cold walers of Indian Ocean are in-
creasingly becoming more ang more
hot  That hag become™not an Ocean of
peace but that threatens to be an
Ocean in which cold conflicts between
various super powers will get accen-
tuatied We were told that this zone
will continue to remain as & zone of
peace  But we find that on 5th Febru-
arv an agreement was arrived at bet-
ween UK and USA together and they
have now deeided that what happened
g he merely g communication centre
w1 Ve comverted into a full-fledged
neval base  That creates an additional
thrent  Apap in, this context the
reacting that is given bv the USSR is
alte very interesting 1 thought that
proh hly the USSR would come out
with a categorical stutement that this
zone mu<t 1emain a neutral zone, But
wme reprosentatives of the USSR
b ive icsued statements and they still
remain  uncontradicted. They have
said that, as far ag the Indian Ocean
i¢ concerned the ships of all the
n.tions will have unfettered freedom
of movement. If that be the inter-
prctation, probably there is a greater
r1 k of moi1e and more involvement of
Super Powerg as far as the zone of
peace is concerned. Tt will no more
remain a zone of peace; it will be a
zone of conflict On this back-

ground. ...

SHR1 JAGANNATH RAO (Chatra-
pw): How can we prevent other

natinng ...

PROF MADHU DANDAVATE The
athitudes of USA and UK are very
dangerous  But the stalement that has
heen issued by the representatives of
USSR is also not as strong as we ex-
pocted it to be, and this statement
read in the context of these develop-
ments taking place does not give us
much solace. That is my only fear.
If it furng out fo be the usual type of
statement that every water js a noutral
water, waler hag no colour of its own,
whatever colour is added to the ocean

.that becomeg the colour of the ocean,
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then the problem is different, I have parity as far as expenditure in Defence

put it in a different context, I have is cencerned. 1 would like to place be-

expressed certain fears. (Interrup- fore the Iouse some comparative figu-

tions). 1 do not equate USSR's atti-
tude with UK's attitude. The USSR's
attitude could have been more firm;
that was my expectation.

In addition to that, there are certain
lessons of West Asia war. They will
also give us certain orientations as far
as our de‘ence policies are concerned
Whatever be our attitude and approach
to various countries, the lessons that
are derived from the conflagration and
conflict are the lessons that are to be
drawn for India. Therefore, I am very
harpy that in the Report that has been
presented by the Defence Ministry
they have, in a very sharp manner,
brought out certain ymportant mmiplica-
tions of the West Asia conflict. A far
as strategy of war and strategy of
defence ar econcerncd, to my mind,
these four inferences that have been
drawn as the lessons of West Asian war
are extremely important: (1) the use
of missiles ground to air, air to
groung and surface to surface has had
great impact on the conduel of war,
the missiles are likely to dominate the
future battle-ficld, (2) helicopterg have
beep used n the anti-tank gnd sub-
marine warfare and they alsg become
an important instrument; (3) Electro-
nic Counter Measures and Electionic
Counter-counter measures will play a
vital role in the future warfare; and
(4) the weapop system fitted in the
aircraft have plaved a sigruficant role,
stand-ofl air to ground weapons would
pose a formidable problem for the air
defence system ‘These lessons which
have been drawn from the West Asian
crisis and the recent West-Asian war
also give us the important direction
along which we must move as far as
our defence preparedness is concerned

In that context it is very interesting
to analyse what part of the entire
revenues is actually allocateq for
defence and out of that, whichever is
ovallsble for defence, what is the por-
tion that will be available for research
and development in the Defence secc-
tion, Unfortunately there is a wide dis-

res 1n respect of USA, USSR, UK. and
India. These are the comparative
Defence expenditure figures; since they
huve been drawn from The Military
Balance 1972-73, an IISS Publication,
I take 1t they are reliable figures,

In 1968 the total expenditure of USA
Wag 9.3 per cent of the Gross National
Piroduct; in Soviet Russia it was 11.1
per cent of the GNP; in UK. it was
54 per cent of the GNP; and in India
it was 3.6 per cent of the GNP. The
eonresponding figures in 1960 were;
USA 8.7 percent, USSR 11 per cent,
UK 50 per cent, and India 3.5 per
cent The corresponding figures in
1970 were USA 7.8 per cent, USSR 11
per cent, UK 4.8 per cent and India 3.4
por cent  The latest figureg pertain-
we 1o 1871 are: USA 73 per cent,
USSR figure is not available, UK 4.7
per cent and India 3.4 per cent. The
striking feature 1s that as far as USSR
and India are concerned, there seems
1~ be some identical trend, but only the
quanta are different. USSR has moin-
tained it almost at 11 per cent ‘hrough-
out fiom 1968-1971. Of course, the
Gross National Product has varied and
to that extent the actual expenditure
must have varied, but as far as percen-
fage is concerned, Soviet Russia has
ennsistently maintaineq it at nearabout
1! per cent whereas India has main-
tained at 34 to 3.5 per cent. It is
further interesting to know how the
bieak-up of the total expenditure on
defence as far as research and deve-
lopment expenditure, is concerned.
Here again we have spent in 1962 to
1965 about Rs. 51 crores. That is 1.1
ner cent of the total expenditure on
defence. The expenditure assigned to
research and development in 1965-66
wag 1 per cent and,jn 1972-73 i* ‘vas 2
per cent. As far as USA is concerned
it is 11.6 per cent. UK 11 per cent and
Ching 20 per cent Of course, the
figurcs of 1965 are only available Tt
iz found cut that as far as our entire
wxpenditure on research and develop-
ment on defence section ig concerned,
ft is an extremely small expenditure of
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that expenditure and that component
of the total expenfliture has to be step-
ped up In this cohnection som~ con-
structive qupgestiong have been made
by our Commiinist leader Shii Indrajit
Gupta They are welcome and 1if tak-
g them into pecount, certain changes
In equipment are made I am swme that
the expenditure on research and deve-
lcpment will have 1o be mncreased
Another controversy that 1s going on
in our country not only m our
ccuntry but the world over also, 1s
the problem or coniroversy whether the
atomic energy or the nuclear cnergy
has to be hainessed for nuclear techno-
logy m the countrv or whether 1t 1s to
be utilised for the production of atom
bombs or hvdrogen bombs In this
connection I think in a way the entirc
controversy 1s belng conducted 1n
futile ine Tt js taken for granted
that there are only two options that
are open On the one side there 1s
the extreme pomt of view which 1s
put forward that if you try to go in
for the manufacture of nuclear wea-
pons, in that case the ennure economs
of the country will completely «nllapec
On the other, exaggerated problems of
production of nuclear weawns 1re put
forward that unless we are able to
produce nucleat homhs nothme can
be done at all—an alarmist view 1
think e must be able to adopt a
balai d point of view If we Lo m
for haines-ing of atomi (ner+v and,
as 7 humble student of Physies T ¢in
ppint quf whethe; we decide to har
ness the nuclear energv for nucleqgr
bombs or whether we decide to go 1n
for nuclear technology imtially ax or
seven proce~ses are common tp both
Therefore, the entire expenditne that
19 actually incurred on the develop-
ment of the imtial processes of
nuclear energy harpessing will not he

completely wasteg If we decide to
develov nuclear energy for the
development of nuclear tochnolo-

v Al a Jatcr stue we may decide
thitw mw o 1n for the produetion
of nuclear power The most impor-
tant political aspect 15 that it we do
not want fo go in for the production
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of nuclear weapons, we need not do
it but there Is no necessity of taking
the most undiplomatie path of ane
nouncing to the werld that we me
not gomng to produce atom bombs at
all Let the world know as to what
approach we are going to take
Therefore, we expect the Defence Mi-
nwsts  to announce that ag far as
India s poliy tegarding nutlear wea-
pons 1s concerned, we will keep our
nuclear optiont gpen 1 do not want to
tike an alarmist view that unless atom
bombs are produced nothing can b.
done m this country I do not want
to take that extreme view but the
Defence Mmister shéuld be hble tp a%-
sure the country and the wo-lg
that Incated mm a4 particular situ-
ation we ate keeping our nuclear op-
tions open If that attitude is taken
that will be a politically correct atti-
tude and at g later stage, if wWe are
forced to o m for nuclear weapons, 1n
that ¢ 1se the door will be quite open
(Interruptions) Yes if you have
nuclear weapons in your ar-
moury they  act act as a
deterienl  You need not use them as
countric used them But even the
MPre poLstysion of a nuclear bomb or
m kimg vour attrtude clear to the
world that we me In a position to
manufacture nuclear weapons or at
't « ur peapied to keep our hu-
clru aotions open that will at least
act a5 a deterrent 1 do not want nu-
¢lrar weapons to br used ag aggressive
Wipons on thnse whey are suffering
nd gronmg  under  the heels  of
f ¢ pn powrers
S'IRT B V NAIK (Kanara) Is not
that (xactly the poution by our not
nms of the Nudigr Non Prolifeq -
tion Tiealy by implication at least,
tven thourh we have not said that we
aie keeping our nuclea: options open”
PROF MADHU DANDAVATE. In
a way 1t 1s true But I would hike
to go a step further that this is only
an inference to which the world can
wluifly draw T would like you to
t ke a mgitive ste as  far ag  ous
country 1s concernéd Nuclear base
should be kept open T shall take
mupute or two
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L I T T R B L I N T
....\Regasding: planning....for . defence,
Jong-term., planning .is . pecessary .80
thai..our development plans. are not
«nigriupted by, external lactors us had
mmdnin Atha PQ@'«'WEI“PE&Q&-.; &
bulk. of .defence budget accounted for

- soaintepance. That comes. 1o 58 per

cent .of . defence expenditure. - Only. a
slentder: mafgin of that expenditure is
attualin: gpent .for... the research - and
development. . As.] have stated earlier,
something .more.-.should . be -allocated
forithis. puopose. There is need again
to..create a:nation-state in the defence
efforts of the country.. . .
.. L.would now. close with the follow-
ing.. An the Second World War, Rus-
sian soldiers. . fought. to defend the
legacy .of 1917 yevolution. They fought
the, heroig pbattles ¢f Stalingrad and
Lenjngrad. The Russian soldiers were
feeling that they were trying to defend
the legacy of 1917 revolution. In the
Second World War, Britishers fought
to defend the democracy at home.

- Simflarly, in’ our country we must
have ‘the-feelings in vur minds that
we have to fight for the defence of an
egalitarian” order. 1 would like to
point put one - tragic- instance. Sir,
thete ‘is a friend of mihe 'whg was an
officer‘in ‘the army. He was arrested
during-the Chinese- aggression, ' The
Chinese awuthorities tried to brainwhsh
hirh, His neme ‘was known to them.
It 'was known' t6 them that his family
members tdme from "the harijan com-
munity. He told me once that he was
no} at all feeling the physical torture
to rwfuch_l_;g would have been subjected
to by the Chinese but the Peychologi-
cal torture to which he was subjected
lo was intolerable. He was asked by
the Chiniesc Authorities as to what he
was doing. He said that be wes try-
ing 1o defend . his motherland. He
Yios asked by, the Chinese authorities
as to whigh motherland he was de-
fending. . He snid thet he was defend.
A€ his own. coyntry on the :Northern

BT e ot ket a0l

"While ho Wis'défending the' North-
& side Bt the ‘border; hig‘own tamily
members are not able t; get in thelr
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own village water from a well trom
which others are’drinking ‘water.
- He . was fighting. for .the motherland
but, his. wife, . his..daughter .. etc.. haye
to..go .t9.10 miles away from the vil-
lage:to get.drinking water. This is the
patriotism. of .. thig .officer.. In. spite of
this he. waa.not. given. the .. patriotic
treatment, . He .felt.that.what type of
the country .which he is.  defending
where his wife, his daughter etc. are
not, even able, to, get. drinking water
from the well while others are taking.
What sins he had committed? This is
3 tragedy of this gentleman which
has to be taken note of.

-'MR. CHAIRMAN: I think you are
presenting -this to the  entire nation.
that we are all responsible for the en-
tire nation. e

PROF. MADHU DANDAVATE: 1
know that the Defence Ministry is
very vocal. Such should be our ap-
proach.. There are pthers who are
guilty... I am addressing this to them
and. not to- others, .

One world: mwore and I have done.
I would like.tg draw -you attention to
one in ore important aspect. Agdfar as
the duty of Parliament is concerned,
laking . -the - democrdtic - coutitries ' into
account such as France, UK, or US.A.,

it ds. customsry':that -in all advarice

countries, : patticulavly, ' UK., U.B.A.
and.. France. where 'defence - spending
Tequires. .Parliamentary approval, to
piace .a -statement of objective: of -de-
ionte .policy befdte the  Parliament
along..with .proposel . for- defence esti-
Males, .that. is not so'in our country.
Mr. Melvin R. Laird, Ameriean Secre-
tany: of Defence, in-hid Amual Defence
Department ‘Report of financial year
i97d, has said:—: 0 w0
“ **Thig Iy essentisl o sdeure deep.

- erunderstanding ‘i’ 'ﬁ‘oad;la:g

port for’ thé Defence Plan:" =~

Biit, in a democratic,country like ours,
vot Oly the estimates of, defence but
even 'the ' defenge ioﬁ egtives. in:, full -
ltirmﬂ sff_l_.'l‘:q'(%lq be placed hetore Parlia~
Fithit'sq hat'we know what they have
8bne." Before 1 'vonclude, would join
Shri Guptq in saying that in- this
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vuuwuily, untortunately, the forces of
aefunce are musused 1n civil commo-
tions, political disturbances and also
lor meeling various calamities, Suir, it
the deience personnel 1s used day in
und day out lke this people may
develop a feeling that rather than in-
viting the army personnel for political
disturbances, natural calamities and
s0 on why not treat them as an alter-
native source of authority to the de-
mecratic rule, That feeling mmght
develop in the munds of those among
the people have not faith in parlia-
mentary democracy and democratic,
values. Therefore, they might take
advantagy of this situation and Lry
to foist the army rule, 1 do not fgel
such a situation will arise and 1
agree with the Defence Minister that
as far as Indian Army is concerned
fortunately they have a glorious tra-
dition and, therefore, I have confidence
that Indian Army will not challenge
the democratic rule of the people but
they will bow before the democratic
tule of the country. But we must take
a catious approach, It is better to take
a cautious approach rather than be-
g completely overwhelmeqd by dhe
situation,

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): Mr.
Chairman, Sir, defence production is
an area of fast moving technology and
therefore we have always tg be on our
guard to see that things we produce
do not become obsolete and they al-
ways conform to the requirements of
the armed forces. The fluctuations
that occur in defence production from
time to time. because of periods of

tension and spells of peace also create_

all kinds of difficulties in management
of defence production. So, while I
speak about the working of the De-
fence Ministry I would like to tell the
hon Members a few things about this
and T would request them to ponder
deeply on this. In the context of
what 1 say on this matter they would
be able to understand why year fo
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year we have not only to battle with
wne dunerent complexities that are in-
voived In production system but also
these otner tactors which are beyond
ine cuntiol of the Defence Minigtry,
lhe diversification of defence produc-
uon 1s needed to see that the installed
capacity ot aetence production instai-
wglions 18 not kept idle or empty and
we utllise all this for the benetit of the
sociely and the country. Therefore,
while we produce all the requirements
o1 the aimed torces we try te diversify
e civil trade items and alsg such
1tems wnich ¢an be properly exported,
ihe nature of the product-mix has
4150 been changed from time to time
10 meet with these requirements be-
cause of the prevailing financial
siringency and several other economic
dutticufties that we are currently fac-
mg some of the very important pro-
Jects that are important for the de-
fence of the country have to be post-
poned and we have to shelve them
top the time bemng We are shelving
them in the hope of belter time com-
ing and then we shall take them up.
As the House is aware for several
years these projects have come before
the House in the form of Calling At-
tenlion notices and Questions and we
have alsg through our annual demands
stated about thuse projects. There-
fore, 1 would say that in case
certain projects are not completed in
time, 1t would be understood in the
context of the prevailing difficulties
and the need to keep the defence
budget within certain limitations,

The rising prices, the non-availabi-
lity of physical raw materials and the
energy crisis have really posed new
challenges to our defence production
efforts, and we are trying (o meel
them m a manful manner, and I am
sure that we shall be able to get over
this problem with the help of not only
our defence workers but the various
authorities that come intg contact with
our defence production efforts. The
production in 1972-73 was an all-time
high, and it came to a peak of Rs. 210
croreg and this wag the value of the
stores that we issued out of the or-
dnance factories, Since then the
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production is showing a downward
trend, and this ls because of various
reasong. One of the reasons is that the
requirements of the Armed Forces
have gone down. Secondly, the policy
of cutting down the overtime has had
some effect on the production. As I
gaig earlier, the varlous other cons-
traints that we face in the shape of
economic difficulties have also had a
share in this downward trend. But
this is not a downward trend which
should alarm the hon. Members. We
are doing it in a planned way and we
are doing it in such a way that the
basic economy of defence production
1s not affected.

The attempt to diversify the produc-
tion in the ordnance faciories suffers
from obvious limitations and it takes
time to achieve it. But none-the-less
we are all the time trying to see that
the specialised machinery that we have
in the ordnance factories is uged for
varioug purposes and it not kept idle.
We have in the past two years brought
forward several new concepts for these
departmental factories. For the first
time, we bave introduced the concept
of piroject management for the formu-
lation and execution of all the major
projects. We have also appointed a
very highlevel committee for re-
vamping the cost accounting and the
budgeting system in our departmental
factories. I anmi sure that these will
result in greater economy and better
performance ag far as our departmen-
tal factories are concerned.

The new factory that we are going
to set up in Iiarsi for propellants is
progressing, but because of certain
difficulties that we face in terms
finance, it is mot going ahead as
thought originally, but none-
we are forging ahead
is a very varsa
and will wmeet the
only of defence production
Armed Forces but these of
Space Research Orgamisation
&8 gur Research and Development
Banisation’s demands for theee
508 L&—10,
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and latest kinds of propellants. As
non, Members know, some of our
faciuries are a8 old as a century.
Some of them are not so oid, but
they are quite old. There are several
factories of world war two vintage.
Certaun other factories have been
started after that. Not only for
affecting modernisation, not only for
fighting oboolescence but for other
reasons of getting production in an
economical 'manner, we have to keep
on moderrusing them, orgamsing
them on more modern lines and
augmenting the various facilities we
have. This is a process that hes been

going on and will continuously go
on.

17.00 hrs.

Shra Samar Mukneijee of the CPi
(M)—he 15 wortuudwly not tere—
mentuoned about the venicies faciory
1 Jabalpur. He said sl we were
not producing tue vehicles neeaged by
lhe armed Ioices. He probabiy
meant thal we were deuverawely
duverung the production ol vehiciea
to the private sector, TELCO. ‘Lhs
15 not really true. It 15 a fact that
this tactory lLas not been abie to
produce the vehicles according to its
installed capacity, but 1t 15 not be-
caupe it cannot produce, but because
it 15 a speciabsed production. The
Saktiman which ic a 4 by 4 truck has
a mujti-fuel engine. The multi-fuel
engine has its own benefits or advant-
ages. But we feel we should convert
all our wvehicles into diesel engines
and the multi-fuel engines really are
not as important as they originally
appeared earlier. Therefore, we
have taken a project in hand to

3.5 tonnes; we want to go to 6—, T—
and 10-tonnes which are now the
need of armed forces and
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challenge and I can assure the houn.
member that we shall in course of
time not only produce all the vehi.
cles needed by the defence forces but
we Wwill also guccessiully compete
agamnst the private manufactupers of
commercial vehicles producing
commercial and awvil trucks in this
factory. We will be able to do it in
a proper way. Thig is our confidence
and with this confidence we are
devising a scheme. A preliminary
project report or feasibility report
has been prepared by the National
Indusirial Development Corporation
to which we have given the task of
preparing this report. They  have
gwven their report which is wunder
examination, and in co-operation
with the Muwnistry of Heavy Industry,
we have planned to convert this
factory into a public sector undertak-
ing which will function under the
direction and administrative control
of the Department of Defence Pro-
duction to produce not only the vehi-
cles required by the armed forees but
also 40 000—45,000 civilian trucks per
year which would be required by the
country in the course of the Fifth
Plan,

of vehicles,

Reference hag been made to
performance of the Heavy Vehicles
Factory at Avadi Here ] must ssy
we have run into some kind of a mis-
fortune. Indigenisation has been
going on well. At present, the indi-
genous content of Vijayanta is around
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kinds of troubles, the production of
armouy plates has certainly come to &
difficult situation, Therefore, now we
have to search for alternative means
and see that our production is not
affected. But in spite of owr best
efforts, 1 am afraid our production
will not be as good as it would have
been if the regular committed supplies
of armour plates from indigenous
sources were maintained. I cannot
blame anybody for this because the
general situation has been such that
even now. if we are trying to import
—as we are frying to do—these
armour plates, gtill, there would be
difficulty in keeping our targets and
fulfiling them properly.

in respect of these departmental
underiakings, we have taken certain
bagic policy decisions. So far we have
been working on the overtime bass in
most of these factories. AS a matter
of fact, 1n many factories that were
planned earuer, production was plan-
ned with 10-hour two shifts whuch, in
my opwnion, and I hope the hon.
Memberg also agree with that—is not
only not far to the workerg who
work in these factories but is also
economically undesirable. Therefore.
in consultation with and mn full agree-
ment with the two national federa-
tions of defence workers, we have
taken a decision in principle that we
will try and evolve a formula by
which the overtime would be elimi-
nated to the extent possible. Our aim
would be to eliminate overtime in the
departmental undertakings almost to
& negligible extent. 1 do not say that
we will be able to eliminate it com-~
pletely but we will be able to elimi-
nate it in such a way that it will be-
come rather insignificant. This pro-
cegg is going on. We have started
reducing the overtime. It has, as I
said earlier, affected our production a
little bit, but 1 must compliment the
defence workers that in these dsys of
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the situation bug have co-operated
fully with us in thig respect and they
have done a very good work in this

respect,

SHRI S. M BANERJEE (Kanpur):
But the formula for compensating
their losses has not been evolved.

SHRI VIDYA CHARAN SHUKLA:
We are evolving a formula and that
formyla i{s ynder discussion. and we
hope to finalise that formula very
soon. And it will be done in consul-
tation with the federatiop that the
hon. Member, Shri Banerjee, repre-
sents, and with the other national
federation of the INTUC.

We are also making strenuous
effortg to avoig the idle time payment
to the workers, We want to keep the
workers and the machines completely
and fully engeged so that the idle
time payment whish used to be a
chronic feature of peace-time opera-
tions in these defence installations
does not re-occur in our factories.

These ordnance factories employ
about 1,40,000 workers ang the indus-
tria]l relations with them have been
by and large very satisfactory and
very good thanks {o the federation
which Shri Banerjee represents and
the federation of the INTUC. The
defence workers and their leaders
have been very understanding with
us and we hope that this good partner-
ship of work and progress that we
have initiated will continue in spite
of all the difficulties that we see in
the country. We from our side are
determined to see that this relation-
ship is not spoiled by extraneous
factors or factors which are not con-
nected with the welfare of the work-
ers or the production problems of the
factorien

MR, CHAIRMAN: I think Mr. Ban-
erjee says ifle same.

BHR! VIDYA CHARAN SHUKLA:
Coming to the public secior under-
takings which fumetion under the

Department of Defence Production, so
far we had eight public sector under-
takings. Recently we have added the
ninth public sector undertaking, that
18, Mishra Dhatu Nigam—Superalloys
Limited—in which we are going to
produce superalloys and non-ferrous
alloys which are used extensively in
electronics, aviation, missiles and
rockets and other sophisticated pro-
duction. There are not coun-
tries in the world that produce it
There are only five or six countries
which do so. We thought that i we
have to have any mesningful self-
reliance in defence production we
must be self-rellant in basic raw
material. Therefore, thig ninth public
sector undertaking had been launched.
Thic is located at Hyderabad. It will
give support not only to defence pro-
duction but also to various other
sophisticated civillan industries,

We have had two areas of besic
weaknesses in defence production. I
have already referred to one. We have
sct up factories ang establishments
which produce everything right from
warships to bullets, but in the fleld of
raw materials we have not done
enough although we havg factories
which produce raw materials for us.
Therefore, the ninth alloy factory at
Hvderabad and the proposed special
alloy plant in Kanpur will meet to a
large extent, our requirement of basic
raw material The Kanpur project
has run into trouble, but T may assure
the House that we have not aban-
doned that project. It got delaved Tt
was originally thought of in 1960. For
14 years it has gone on. Tt has not
vet come up to the construction stage,
but we do not lose our heart so soon.
and we hope that sooner than later jt
will be possibly for us to start cons-
truction on this project which we
condder vervy important for aself-
reliance in deferce fleld.

SHRT §. M BANERJIFE: The Plann.
ine Commission has stormed it?

SHRy VIDVA CHARAN SHUKLA-
T would not like to blame anybody; 1
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should say that the Government, as a
whole, has not been able to achieve
this.

MR. CHAIRMAN: I hope not your
department.

SHRI VIDYA CHARAN SHUKLA:
Our department has a vested interest

in doing it.

The other weakness was in regard
to designing capabilities Although
we have manufactured a lot of things
the basic designing competence has
not been developed to the extent
which is necessary. Professor Danda-
wvate has raised this point about the
R. & D. budget that pgoes into the
development of decigning competence
We have now started taking big strides
in this fleld.

He has rightly said that only two
per cent of the defence budget went
into the R & D and that it was insuffi-
cient. I agree with that. Even if we
wish to provide more amount, it would
probably be not possible immediately
to absorp that, because we will have
to get scientists to take advantage of
the financial allocations which this
Houwse will be making for this pur-
pose Not only that, we will have to
create infra-structure and other faci-
litieg to utilise this. Now we have a
definite plan of accelerating the indi-
genous R & D and we attach tremen-
dous importance to this A litt]e later
in my Budget speech, 1 shall come to
the figures, and I shall indicate how
in the last three years we have tried
to go shead with this and in future,
I am sure this speed will even be
greater, The overall working results
of the defence public sector under-
takings continue to show better results
year after year,

SHRI INDRAJIT GUPTA: Except
Garden Resch,

SHRI VIDYA CHARAN SHUKLA
I shall come to that, You have ralsed
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the poin¢ and I ghall explain that the
production results and the working
results are excellent. Just because
it has gone into the red, it does not
mean that its working has deterio-
rated. Production in the defence pub-
lic sector undertakings in 1971-72 was
of the order of Rs, 174 crores. During
this current finaneial year, 1974-75, we
are planning to touch a production
figure of Rs. 300 crores. So, from
1971-72, when it was Rs. 174 crores,
we are now planning and we are
endeavouring to touch a figure of
Rs. 300 crores during the current
financia] year,

Some of the other mentionable fea-
tures of the defence public sector
undertakings are, as compared to the
capita] base, the production is very
high The capital turnover is ideal
and we are doing rather well. Let me
five a few examples Bharat Flectro-
nics Limited, which has a capital base
of Rs 8 crores has an annual turnover
of Rs 43 crores;: Mazagon Docks which
has a capital base of Rs. 380 crores
has a turnover of Rs 30 crores and
Garden Reach Workshop which has a
capital base of Rs 450 crores has a
turnover of Rs 23 crores.

These companjes have also created
internal reserves for themselves and
using these reserves they have em-
barked upon augmentation of their
facilities, They have also created
internal units for themselves, Bharat
Electronics Limiteq has done this.
Bharat Electronics No 2 unit hag been
opened at Ghaziabad. Bharat Earth
Movers Limited has aceumulated
internal reserves to the tune of Rs. 17
crores Bharat Flectronies Limited
has generated reserves of Ra
30 croregy and Mazagon Docks
has created a reserve of Rs, § crores.
All these are going to be used for
purposes of development and improve-
ment in defence production. Apart
from this, the profits that we have
contributed to the national exchequer.
after wiping off the losses that we
have suffered in the Garden Reach
Workshop and Raga Tools, is over
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Rs, 18 crores, during the last financial
year. This year, we hope to increase
this figure,

As T said earlier, 45 per cent of the
production from the public sector
undertakings under the control of the
Department of Defence Production
goes for meeting the civillan needs
of the country. Sir, the fall out from
the growth of these public sector
undertakings and growth of a tech-
nology in the defence public sector
undertakings helps in the diversifica-
tion of India's industrial mosaic and
this really helps in encouraging
varioug kinds of new crafts which
would have otherwise not developed
in the country.

Coming to the Garden Reach Work-
shop, which my hon, friend Shri Gupta
mentioned, we have really good
results We have taken up produc-
tion, but, paradoxically, it has gone
into red. It has gone into red because
of two factors. One, the uneconomi-
cal prices that we accepted for certain
ship constructions and some unecono-
mical work that we undertook to do
for Bokaroc Steel Limited. This has
resulted in an unfavourable balance-
sheet, But, we have taken imme-
diate steps to reach the targets and
we are hoping that in the current
year, if not in the current year, at

Until this year, it has been giving us
profits and during the bleak days,
when industries were running away
from West Bengal. when there was

iy
it
¥E
g
g
:

ﬁ

CHATRMAN: I hope your gain
not be somebody else’s loss,

g

SHRI VIDYA CHARAN SHUKLA:
No, Sir. This has never been the
case,

MR. CHAIRMAN: Because, earlier
you referred to unfavourable price
received from Bokaro,

SHRI VIDYA CHARAN SHUKLA:
They were paying the Garden Reach
Workshop something less than what
they were paying others. So far they
were paying ug less and others more.
From now onwards they will be pay-
Ing us the some thing which they are
paying to the other contractors.

Coming to the premier public sec-
tor undertaking, the HAL, we are
producing various kinds of planes for
the use of the air force as well as
for civilian use, like the Kisan agri-
cultural aircraft, which has been
designed by ug and which haz been
productionised for the first time jn
the country, which will meet the
demands of agricultural aviation.
Then there is the MIG 2IM and the
Avro military version that is being
produced in Kanpur. The Gnat 2,
which we have renamed as Ajit, is a
completely Indian plane. It has
nothing to do with the original
licensee now. Ajit. which is the suc-
cessor to Gnat, while it retaing the
good features of the Gnat, will have
somg original jmprovements which
will make it an even better plane.

I am sorry to say that because of
certain slippages in the engine divi-
sion of the HAL, the picture for the
current year as well as last year, has
not been as good as we would have
liked it to be. But we have taken
some corrective measures to get over
the slippage and mal-functioning of
the engine division, which have
created difficulties for us. and the
progress that we have made in the
HAL will continue,

Some hon. Members, particularly
Shri Gupta, enquired as to what hap-
pened to HF 24 and what are we
going to do about it. We are trying
to develop a model of this plane in a
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very intensive way and we have gone
ahead with our plans to make a super-
sonic jet fighter, I am sure our
efforts will succeed, When we are
able to say finally that we have suc-
ceeded in this, then this plane will
be one of the front rank planes in
the world among fighter bombers. It
will be heartening to us and to those
who have laboured over this, those
who have sweated over this for years
and years, to see that their efforts are
coming to near guccess. But it would
be premature to say anything about
either the success or failure at this
time. We will rather wait for some
time and then indicate what is the
result. But I want to state that it is
our desire to make this plane a super-
sonic jet fighter so that the need that
we have for a deep penetration air-
craft is met by our own indigenous
plang and that we do not have to go
in for shopping at the time when we
need deep penetration bombers.

The Bharat Earth Movers are
expanding their production and their
indigenisation programme,  Their
heavy earth moving machinery is be-
ing indigenised in a very fast way.
They have got a captive stee] foundry
for casting various kinds of things
they need for their products

We have now decided in principle
that the Bharat Earthmovers will
manufacture armoured  personnel
carrier. They have been designed by
us, by the Indian scientists, by the
Indian technicians. The proto-type
has been fabricated; the engine,
the transmission and the cooling
system has been developed by us
abroad, But we are going to manu-
facture everything in India. We have
taken a decision in principle that this
factory wil] be located near a steel
factory, 1n Raipur in Madhya Pradesh.
This will be Jlocated there; the
armoureq personnel carriers will be
manufactured there. 1 hope, we will
get the financial and administrative
sanction soun on this so that they can
be produced in a short time

We realizse the Importance of this
because apurt from the basic dnshes

APRIL 25, 1974

D.G., Min. of Defence 284

on which the armoured personnel
carriers can be used, they can be
used for varioily purposes. They can
be used for self-propelled guns; they
ran be useq lor heavy tank carriers
and they can be used for heavy
armoured recovéry vehicles and for
various kinds of things, Therefore,
this is a very important project which
we want to pursue with greatest
speed. When it takes shape, it will
be a third unit of the Bharat Earth
Movers Lid. They have a Railcoach
division in Bangalore; they have a
second Earth Moving division in Kolar
Gold Fields and this will be a third
unit for the manufacture of armoured
personnel carriers which will also be
very heavy vehicles.

The Mazagon Dock Lid. iz produc-
ing war ghips and various kinds of
other ships...,

SHRI R. 8. PANDEY (Rajnand-
gaon): There is no air link in Raipur
ang alsp in Jabalpur from any part
of the country. Could he use his good
offices to see that Raipur, Jabalpur
and other places where these very
good things are being produced have
an alr-link with other parts of the
country?

SHRI VIDYA CHARAN SHUKLA:
It is a wvery good suggestion.
The Mazagon Dock Lid.. epart from
producing regular requirementg of the
armed forces is also contemplating to
construct the fixed platforms for off-
shore drilling. For off-shore drilling,
various kinds of offers were made to
us and, as you know, we have taken
one off-shore drilling platform. But

the capability to do so, we are exs-
mining the question to manufacture
fixed platforms for off-shore drilling
in Bombay High for the ON.GC.

Ag regards the Workshop, we are
trying to expand it. The expansion
project is going on here. We
also started construction of
fibre glass patrol boats for the

14
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toms to check the smuggling activity
on our coasts. These boats, when
they are put in use, will be much
faster than the boats which the smug-
glers normsally use. So far, our Vigi-
lance gtaff and the Customs staff have
been handicapped because the boats
that they have with them are not
taster epough to chase and catch up
with the smugglers’ dhowsg or other
boats that they use. With this com-
ing into being, we hope. they will be
able to tackle the smuggling acti-
vity.. .

MR. CHAIRMAN: Will it be faster
than the Hovercrafi?

SHRI VIDYA CHARAN SHUKLA:
No smuggler is known to use the
Hovercraft.

MR, CHAIRMAN: We were
that some of them use it.

told

SHRI VIDYA CHARAN SHUKLA:
We are doing this on the recommen-
dation of the Customs Department.
They find that this 18 the type of boat
they need. Therefore, we have taken
up the construction of this type of
boat.

The in-house R&D wunder the
Department of Defence Production is
going on well. According to our
policy, we are giving it all the
encouragement and the management
of the Defence public sector under-
takings is going the whole hog not
only for the in-house R&D but also
for Indianisation of various products.

Here, 1 would like to say that we
have taken a deliberate decision to
give export orientation to our public
sector undertakings because we want
them to compete with the best in the

need and we will not be able to meet
stringent Wworld requirements and
standards. Therefore, this has earned
us good amount of foreign exchange
and other kinds of wprofits, It will
also help ug to maintain and keep up
the quality and fight off the danger
of obsolescence which is very impor-
tant in these things.

We have about 80,000 workers
working in our public sector under-
tukings, under the Department of
Defence Production, I am glad to
report to the House that we have
maintained very good industrial rela-
tions with them and, in spite of all
the troubles around, we have no
trouble with our workers,

Coming to the Department of De-
fence Supply, I will make a briet
reference to it. This Department has
done very good work. It is working
under a difficult kind of situation and
faces all kinds of difficulties; not omnly
the Department but also thep ublic
sector undertaking and the private
seclor undertakings which cooperate
with this Department also run various
kinds of risks and face various kinds
of difficulties. But, in gpite of these,
in the eight years of its existence,
thig Depariment which is mainly g de-
partment for import substitution, has
placed an order for ever 18,000 items
which were hitherto imported. These
orders have ben placed on the Indian
manufacturers and the value of these
18,000 items which have been project-
ed to various indigenous manufac-
turers comes to Rs. 185 crores, snd
the value of supplies actually received
by the Armed Forces is Rs. 57 crores,
This is the extent of saving of foreign
exchange that this Department has
effected, and it is getting into its
stride. We are reviewing its working
procedures and we want to make it
more effiective and more speedy; and
we want to reduce, as far as possible,
the risks that are underteken by the
people who cooperate with this De-
partment.

Coming to the question of Defence
Research and Development Organisa.
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won, about which Prof. Madhu Dan-
davaie and many other members have
saud a tew things and expressed theu
views, I large the provision that has
been made 18 not enough. But I have
also explamned why we cannot sud-
denly increase this piovision of money
to a very big figure. This Orgamsa-
wvn 1s providing scientuic and tech-
nological support to defence produc-
tion apparatus and defence iorces.

We have 32 luboratorieg tunctioning
under the Defence R&D wmg. The
budget of Defence R&D in 1871-72,
when 1 came to thus Minsiry, was
Rs. 21 crores; and 1 the current year
the budget estimates that we have
prescnted to the House ae Rg, 38
crores, from RHs. 21 croies to Hs. 38
crores in three years 18 not a small
achuevemeni looking at our infra-
structure, and if we are able to
buwld and progress in this manne:,
i future, we will gsoon reach the ideal
piont where we will be able to say
that our defence R&D is....

PROF.MADHU DANDAVATE, Your
own Reort says that, out of the 60
countiles for which the percentage in
relation to GNP has been quoted, we
rank 26th

SHRI VIDYA CHARAN SHUKLA:
That 1s 1ight. But we are trying to
mmprove on it. The mom thrust of
our Defence R&D today is on aeronau-
tics, missiles, rockets, naval science
and special materals apart from the
usual and other conventional research
and development which goes on in
other fiekds. We have also taken some
steps to 1mprove the functioning of it.
The production agencieg are associated
in the mitial stages of research pro-
Jects, so that the agencies which will
be ultimately asked to productiomse
the fruits of rvsearch know the nuan-
ces of the whole problem, know the
Droblem by heart, and when they are
asked to productionise, they do not
have to start from the scratch,
they know what they are going
to undertake. This will help in
wick  productionisation of the
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things we need. The ful inda-
gumsauon of various technology that
we have obtained either by licensed
prouuction agreements or by collavure-
tion agreements is also one of the
major tasks that R&D are doing, and
1 must pay my very high compliments
for the very good and dedicated work
that our defence scientists are doing
in spite of very serious constraints of
bting a departmental one. They have
to work like any other department;
whereas the various other scientific or-
ganisations like the CBSIR are free
trom dpartmental constraints, the De-
tence R&D works as a government
depariment and in spite of that, their
periormance and the results that they
have produced have been really re-
markable. We do not work in 1s0-
lation We have Laison with
various universities, techmcal insti-
iutions and natural laboratorics
all over the country and we
take help fiom them and give help to
them. We also farm out our projects
to sume of these educational institu-
tions and {ake help from them.
Theiefyre, defence science hag not
bern kept in isolation.

We have developed several processes
which we have released ot the Na-
tional Research Development Corpo-
ration and the patents are taken out
by NRDC. These patents are sold out
to various parties who want to pro-
ductionise these things and this is
used for various purposes and these
are mostly such items which were
being imported and we have now
found out how to make them in the
country and which we do not produc-
tionise ourselveg are taken owver by

other agencies and productionised by
them.

The points that gome hon Members
have made, I have covered in my
reply here and if anything remains,
the hon Members can ask at the end
of my speech.

Now, I have come towards the end
of my speech. I would say that the
genera] impression that defence ex-
penditure is sterlle or is st best 4 Do
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«opssary evil which a country is to put
up with as a price for securiyy is not
really dorrect. Defence expenditure
has an aspect in economic develop-

.ment. It gives a good helping hand
i the economic development and eco-
nomic well-being of the country. The
direct and indirect employment that
it provides iz one of the factors as aleo
the production apparatus, the civilian
production that we undertake in our
defence industries. The figures I can
give, of this production, a good deal
of which 18 pogsibly in use. In the
ordnance factories we have produced
goods worth Rs. 303 crores in the
financial year 1972-73 and 1n the pub-
lic sector undertakings, our production
has been of the order of Rs. 207 erores.
That 1s to say, for the financial year
1972-73 it makes a total of Rs. 510
crores which 15 not a mean contnbu-
tion to the Indian economy and de-
h:_uce efforts,

Bome of the policy decision that we
have taken are to see--this 1s in cone
nectiop with encouraging indigenous
R&D and indigenous production--that
extension of the exssting collaboration

to that licensor agamnst and ask for
a new license. We will be able 1o do
it ourselves.

I would like to conclude by saying
that we have achieved all these suc-
cesses and good results by the bene-
volent guidance we have received
from the Raksha Mantri and the Prime
Minister who have taken very keen
interest in this development.

Last but not the least, the very
sympathetic understanding that
bsen given by thy hon. Members of
this House to defence production is
also responsible. I must thank them
all for the interest they have taken in
this matter and <upport they
given us and I hopy the support will
continue in future also,

MR, CHAIRMAN: Shri Birender

are likely to produce conventional
sophisticated * weapons am m:
the day is fast approaching when ingl
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is going to be self-sufficient in the
matter of sophisticated weapons. Sir,
I was surprised to hear the speeches
of some of the hon. Members who
still think that India should have atom

bombs or hydrogen bombs without

these we may not be able to defend
our country. .

This klea has been exploded many
a time. Americans of course sent a
Scientist to the Moon. Bat, they could
never send a soldier to the soil of the
Great Viet-Namese Ppeople. Every
men, every woman in Viet-nam.
whether he or she was a peasant or 2
worker was a soldier during the night
to defend the country. I am sure that
country could not be defended by
atom bombs or hydrogen bombs but
the unity. of the country that verey-
body is one alone could defend that
country.

S:milarly, I am sure that India will
not prcduce atom bombs at the time
when hor people want food. It would
be a tragedy if we go on spending
money on bombs instead of on food
and other requirements of the people.

I hope that China too had not ac- -

qiured wny a'omn bombs. If China
becomez ona, it will never acquire
kyd ngen or atom bombs. Similarly,
if we become ome, we too could never
do that. So, I would request my hon.
fricyds not t- create a feeling in this
count-y that our defence is so weak
and so we want atom bomb to defend
ourselves. .

I must thank the hon, Minister Shri
Jagjivan Ram who 'said when Shri
Bibhuti Mishra was asking him to
make bombs, that we shall use our
atom {:r peaceful puruoses. That is
what our country needs.

Regarding the stepping up produc-
tion in various ordnance factories and
public undertakings, something has
been sald about HAL. 1 would lke
to know from the hon. Minister, Shri
Shukla, or from Shri Jagjivan Ram
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when he replies, what is the fate of
the H.AL., Kanpur factory. A very
alarming and disturbing news came in
the newspapers that pidduction of
Avro-748 is going to be stopped. I
do not know whether that news is
correct or not or whether there is any
truth in it or not. Is it because that
some of the Avros which we had
produced in this particular factory
were declared deffective? Certain
vested interests are working against
the production of Avros in this coun-
t-y. 1 would therefore request the hoa.
Minister not to Sccumb to those pre=
sures,

I am sure he wil]l see that the Avros
are produced in H.A.L, Kanpur. It
wouid be interesting that the Tata
Committee had recommended that the
Avros are not fit for passenger flights,
I want t) know what is the fate of
this Avr( s factory and the production
of Avros in this ILAL. Kunpur
Fatcory?

Sir, my hon friend, Shri Shukla has
said something about the project in
Kanpur. I hope he hinted at specia:
alloy steel plant which was {o be es-
tablished in Kanpur. Public announce-
ments were made. It was ha.lea oy
the people of Kanpur. Kanpur is a
city of poverty and plenty. This plant
will employ youth and give employ-
ment. It was hailed by all. But, now,
I find that something has come n the
way and, I hope the Planning Commis-
sicn thinks it should not be in Kanpur
but it should be in Durgapur or Dur-
gapur plant shuold be expanded. 1
think more than a crores of rupees
has already been spent here and if
this special alloy steel plant is not
established in Kanpur it wil] be a sid
commentary on our olanning. I requ-st
him that not only for the sake of em-
ployment but for other considerations
alsp Kanpur is a suited place where
there are four ordnance factories all-
ready working and where there are
defence installations. I think Kanpur
would be an ideal place where this
project is to be gituated. I want to
know the truth about this.
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Now, I will say word about labour
relations with the Defence Ministry.
It is true that whenever we fight with
self-defsnce but industrial relations
on the whole are really good and for
which fact I must cungratulate the
hon. Minister, Shri Shukla anJ other
Secretaries who are roanected wiith the
Defence Ministry. We do not want to
harass Babuji. We know he is over-
bu dened with work and when some-
times we are unsatisfied with the See-
retaries of the Defence Ministry we
will at that time knock at his door
But there are certain problems. 1
would only like to mention that much
has been said about vivilian defence
workers in defence ordnance factories.
Sir, I fail to understand why should
there be disinction between public
and departmental unde:rtaking.. With
all the elogquence at my command it
is impossible for me to make the w-rk-
ers understand why the deparimental
undertakings be not entitled to bonus,
it is tragsdy that a man who m nu-
facturss aircraft iz o-titled to benus
in HAL. but , worker who maru-
factures Vijayanta Tank at Avadi is
hot entitled to bonus only because it
is a departmental undertakings. This
distinction must come to an end.

Then a word about pay scales. The
Pay Commission repo-t has not kez=n
implemented in the case of army
officers and army jawans. It should
be done immediately. Lastly, there
are various anomalies in the Pay Cim-
mission report which were considered
by the Defence Ministry. They have
recommended that there should be no
disparity between Railway employees
and the Defence employees in the
matter of recommendations of Pay
Commission, Bug unfortunately the
Finance Ministry has turmed them
down. I woulg urge upon the De-
fence Minister ty see that these orders
are issued immediately.

I would request the hon. Minister to
kindly reconsider our request that
there shou'q be a workers represent-
ative on the Defence Production
Board. It may he true that there
may be a fear that it may not be g

Lk GIRN

workable proposition, but 1 weuld
like to assure the hon. Minister that
we would tiy to give the most efficient
person on the board so tbat the pro-
duction may go up.

On behalf of the federation ¢f de-
fence workers, once again I assure him
of our wholehearted support, and ¥

would request him tg consider our
viewpoint.

o w7 fag (wrrr) : awfy
vgig, § wTowt geqare Rar §——wToR
T# e & g werm fear ) gara 2w
af 41 & 1o @1, W o¥ wnoR gT
25-26 T4 g T § 1 gAY W@t

e Al g, e wog ¥ 2

Tad  fr gm A ¥ v gy wr
of smgafid agg—mmt o
asr a-aw ¢, fefaftem 3, drmgfad
g, afsw < fafewr fawrr g T W
TG 5T 7 ¢, oty w5 2w @t
I aml | 7 T e A @i g
feer 3 % gt qaw 7y

F aew i3 e wdr o ¥ frgey
FET RA E g S womz
TR}, T C-70 T T §, ady
TH W ST 0T TG, w A erd
WHeT T8 g & 1§ faedr  wmy
afedi & f e wr g R v ¥
PTTHE I T wifey
A W ¥ A 9 e wanr fe
TOE F 5T HEANC QI FNF |

T B ¥ faest weredt §
T R T fRT g A gy
T W) et & g e,
fraty garr ey w0 S
T gur AT A & 5 1971 9 werd ¥
el el ¥ aiffam @ g
sarq fean, dwar dw Y wrne wwar
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fatt sroe fug) g Ayt ol de 3 2 #
I gwar A g€ & tmd ey
| # o € ww owe Wy wIrar wr qr
X @& ww wrxfeat a a=r ¥,
&u;‘mn&mawfmgﬁm b1 o wre oy e fea g
# s 9=, oy wnfar oW f & fee wm ¥ o ek a § et
- ¥ AW gt e o mgﬁniﬂws&n&w g
W O R AT W W w7 & oft fewfor st & 5 100 w5
frc @ 2w ot T W AT ol wfw TS ) TR g W & ard e ot
W W $CU § WY ¥ Wl
WY THAT FL AYT WAT B F qEAT A
W AR W e F wwf ST WU
% JERT A G & SA & &M g
Wﬁﬁi—ﬂ‘iﬁammai SHRI B V. NAIK (Kanara): Ihink

we will have to view in true perspet -
tive the challege to the goldier in this
country particularly min ths year. I
think the soldier anywhere in the
would, all the more the Indian soldier,
1s & fine and sensitive human bemg
responsive to his duty and he has
oY & %yt MTHT FAT | AATYW  established a fine reputation through-

out the world. But he must be given
something to defend. Though I might
not be totally in agreement with what
Prof. Dandavate said that the soldier
must always be giveh an egalitarian
society to defend, though the instance

sinal A h @Y ww o frTar ag

gw St R & 1 & v Adr ot ¥wFw
fis & AW %) 7 AR | oA &FE-

O amagll sTerwgny lop a frustration. y
s wit ag s frw @ A ITH \p CHATRMAN: He might conth~
AW W IGFT | WY | §OF  nue tomorrow.

52 WE T ¥ WY 7 O & Ay 18 hes.

wae ¥ o & W q@d ¥ 25 e R

; - The Lok Sabha then gdjourned till
Sl 0, WA S A AP W im v:muu 6, 1896 (Saka)
qr ¢ ¥} wEear Y TEA Eleven of the Clock on Friday, April,
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